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THE HON'BLE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH IN

OANo.27012025

News ltem titled 't Contuiners from sunken ship likely to drffi towurds

Alappuzha, Kollam Coerts in 48 hours: INCOIS" appearing in The Hindu

dated 25.05.2025.

I, Eby Varghese, Aged 54 years son of late T.V Varghese, residing at

perumbavoor, working as the Senior Environmental Engineer, Kerala State

pollution Control Board, Head Office, Pattom, Thiruvananthapuram, do hereby

solemnly affirm and state as follows:

1. I am the Senior Environmental Engineer, Kerala State Pollution Control

Board (herein after referred to as Board), Head Office, Thiruvananthapuram. I

am aware of the facts affirmed by me in this Affidavit. I am swearing that this is

the report based on the best of my knowledge, information and belief and the

facts revealed from the records. I am filing this Affidavit on behalf of the 1"

respondent, as duly authorized.

2. It is respectfully submitted that, this original application is registered szo-

motu on the basis of thenews item titled "Containers from sunken ship likely to

drift towards Alappuzha, Kollam Coasts in 48 hours: INCOIS" appearing in The

Hindu dated 25.05.2025. The news item relates to the Liberian - flagged container

ship, MSC ELSA 3 which sank off the Kochi Coast on Sunday morning drifting

towards the entire coastal stretch of Alappuzha district and parts of Kollam. The

Ship was carrying 640 containers including 13 with hazardous cargo and 12

containing calcium carbide.
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3. It is respectfully submitted that the information was received from the

Special Secretary, Environment Department on the evening of 24th May 2025, that

a Liberian-flapged vessel namely MSC ELSA-3 sank in the Arabian Sea,

approximately 38 nautical miles southwest of Kochi. The vessel was reported to be

carrying 643 containers, including hazardous materials. True copy of the Cargo

List received from Kerala State Disaster Management Authority (KSDMA) is

produced herewith and marked as Annexure Rl(a).

4. Action taken by the Kerala State Pollution Control Board in view of the

MSC ELSA-3 shipwreck on 24.05.2025:

As an immediate response to the incident, this respondent Board undertook the

following actions on 24.05 .2025 .

Indian Coast Guard (ICG) was requested to take urgent action to contain

the oil spill, if any, so that the spill does not cause contamination in the

sea, coast, or beaches. As per that, action shall be taken for containment

by using appropriate equipment such as booms, suckers/skimmers, and

dispersants. Action shall be taken in coordination with Cochin Port Trust,

Cochin Shipyard, and BPCL Kochi Refinery.

Chief Environmental Engineer, Regional Office and District Office,

Ernakulam were alerted to be prepared for shoreline cleanup.

Seven District Collectors (Chairman, Disaster Management Authority) of

coastal districts were requested to take urgent action on the following:

r Activation of DistrictlLocal level crisis management groups.

o Arrangement of equipment/support facilities/oil spill dispersants

for shoreline cleanup, recovery, storage, and disposal of pollutants.

o To place a request before the Indian Coast Guard, Kochi to

coordinate/guide the District Disaster Management (DDMA)

a.
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Authority of Ernakulam district to keep the pollution prevention

and oil spill cleanup equipment in a state of readiness to meet any

. emergency.

o To give necessary instructions to the Indian Coast Guard, Kochi to

coordinate with the DDMAsA(SPCB of the coastal districts,

Mercantile Marine Department, Kochi and Kerala Maritime Board

for urgent action.

Cochin Port Trust, Oil companies such as Indian Oil Corporation

(IOCL), Bharat Petroleum Corporation Limited (BPCL), Hindusthan

Petroleum Corporation Limited (HPCL), Petronet LNG and Adani

Vizhinjam Port were requested to take urgent action to keep their

Pollution Response (PR) team, equipment, absorbents, and support

facilities in a state of readiness, and share the same with the State

Government in case of any emergency for shore line cleanup. They

were also requested to share the same with their sister concerns in

Kerala having Pollution Response facilities.

Kerala Maritime Board was requested to take urgent action to alert the

ports in coastal districts to be ready with the equipment and support

facilities required for shoreline cleanup, recovery, storage, and

disposal of pollutants.

Mercantile Marine Department was requested to take immediate action

and precautionary measures.

True copies of the E-mail communications dated 24.05.2025 sent by the Board

to various officials, from Points (a) to (f), are produced herewith and marked as

Annexure R1 (b).
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5. It is respectfully submitted that in the wake of the ship wreckage incident the

District Administration has constituted the Rapid Response Team (RRT) and the

District Officers of the Board are the members of the Team, and they are stationed

near the locations where the oil slick is expected to beach.

6. It is respectfully submitted that the Disaster Management Authority informed

vide letter no. REV-k1l99l20l7lD}i4D dated: 28.03.2017 that, as per the directions

issued by Government of India and as per the directions of the Government of

Kerala, the portfolio of Oil spill Contingency Management is entrusted with the

State Pollution Control Board. Hence the Board had prepared a Standard Operating

Procedure (SOP) in February, 2018 for shoreline cleanup. True copy of the

Standard Operating Procedure (SOP) prepared by the Board in February, 2018 is

produced herewith and marked as Annexure Rl(c). It is also submitted that the

Board officials had frequently attended seminars and mock drills being done by the

Indian Coast Guard with respect to oil spill contingency and are aware with the

preparedness to be taken in consultation with the District Administration.

Accordingly, beach clean-up materials like sacks, saw dust, lime and necessary

tools, labours were sourced as part of preparedness in case of any casualty at

beaches where the contaminants are expected to reach.

7. In this regard it is submitted that a document outlining the Dos and Don'ts

regarding oil spill management was circulated to District Officers of the Board to

raise public awareness and ensure protection of the local population from possible

risks. A true copy of the Document dated 25.05.2025 prepared by the Board

containing Dos and Don'ts is produced herewith and marked as Annexure R1(d).
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8. It is respectfully submitted that, as a further step of action,

directions/instructions were given to following offices/departments to take urgent

actions for preparedness/ mitigation of the anticipated environmental damages:

. Member Secretary, Kerala State Disaster Management Authority

. Principal Director, Local Self Government Departments ,

Thiruvananthapuram

. The Director, Directorate of Factories and Boilers,

Thiruvananthapuram.

o Director General of Shipping, Mumbai

o General Manager, MSC Ship Management Limited, Cyprus

o District Collectors, Trivandrum, Kollam and Alappuzfta

r Officer in Charge, Maritime Rescue Sub- Centre( MRSC)

o Chief Environmental Scientist, Central Laboratory, KSPCB,

Emakulam

o . Environmental Engineers of the concerned District Offices of the

Board

True copy of the letter dated 26.05.2025 sent by the Board to the Member

Secretary, Kerala State Disaster Management Authority is produced herewith and

marked as Annexure R1 (e). True copy of the letter dated 26.05.2025 issued by

the Board to the Chief Environmental Engineer and Environmental Engineers is

produced herewith and marked as Annexure R1 (fl. True copy of the letter dated

28.05.2025 issued by the Board to the Principal Director, Local Self Govt.

Department is produced herewith and marked as Annexure R1 (g). True copy of

the letter dated 29.05.2025 issued by the Board to the Director, Directorate of

Factories and Boilers Department, is produced herewith and marked as Annexure

Rl(h). True copy of the letter dated 29.05.2025 issued by the Board to the Director

General of Shipping is produced herewith and marked as Annexure Rl (i). True
I,.
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copy of the letter dated 30.05.2025 issued by the Board to the Officer in charge,

Coast Guard District No.4, Fort Kochi, is produced herewith and marked as

Annexure R1 (i). True copy of the letter dated 29.05.2025 issued by the Board to

the General Manager, MSC Ship Management Ltd., is produced herewith and

marked as Annexure Rl (k). True copy of the letter dated 29.05.2025 issued by

the Board to the District Collector, Trivandrum/I(ollam/Alappuzha is produced

herewith and marked as Annexure Rl (l).

9. Water Quality Monitoring carried out by the Board to assess pollution:

It is respectfully submitted that, inorder to assess the pollution, sea water and

sediment sampling was commenced on 25.05.2025 itself. A sampling protocol

specific to this issue has been prepared by the Board. Sampling was carried out at

various locations along the shoreline across coastal districts like,

Thiruvananthapuram, Kollam, Alappuzha, Ernakulam, Kannur, Kozhikode, and

Kasaragod. A true oopy of the Sampling Protocol is produced herewith and marked

as Annexure Rl (m).The analysis reports obtained so far reveals that there is no

noticeable variation in sea water quality with respect to shipwreck issue. Board had

extended water sampling of those locations where beaching of containers or its

contents happened and a final and conclusive inference can be made only after the

completion of the analysis. The Board will take all earnest efforts to complete the

analysis and the same can be completed in fast track mode.

10. Air Oualitv Monitorine:

It is respectfully submitted that, Air Quality Monitoring was also done in the beach

areas as per the protocol prepared. Results show that the air quality is not varied

with respect to shipwreck incident.
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11. It is respectfully submitted that a meeting was held on 07.06.2025, with all

stakeholder departments, officials of the salvaging company and technical

advisors, chaired by the Chairperson of the Board, to discuss the temporary storage

and removal of plastic nurdles from the beaches. During the meeting, it was

decided to transfer the materials to a temporary storage identified by the respective

LSGs and in turn to KEIL, Ambalamugal for secure storage until final disposal is

decided upon. True copy of the Minutes of the meeting held on 07.06.2025 is

produced herewith and marked as Annexure Rl (n).

12. Response of the Board on the instances of container and other pollutants

reaching the beaches:

It is respectfully submitted that, the Board officials had inspected various sites

where the containers were beached. It has been observed that more than 6l

containers including empty, sealed and partially damaged containing cotton, paper,

wood and plastic nurdles were reported to be beached in southern coastal region.

13. Responsibilities of the Board in beach clean up:

It is respectfully submitted that, at the beaches in Kollam and

Thiruvananthapuram districts, plastic nurdles were found deposited. KSDMA had

developed a protocol for beach cleanup. The salvaging company on behalf of the

shipping company as well as the volunteers engaged by LSG's was carying out

the beach cleanup under the supervision of the various Government Departments

including the Board. In Thiruvananthapuram and Kollam districts, a total of 1,334

sealed nurdle bags (25 kglbag), amountingto 33,350 kg, have been collected. They

are currently stored at the Kollam Port godown. The process of nurdles collection

activity from beaches is being continued. No plastic nurdles have been found in

Alappuzha district.
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It is respectfully submitted that in the review meeting chaired by the Additional

Chief secretary, Environment Dept. on 16.06.2016 to review the level of

preparedness of major accident hazard unit$ to deal with chemical accidents, it was

decided that Kerala PCB in association with the Central Coast Guard shall prepare

Oil Spill Emergency Plan for the state and furnish it to the Govt. for approval.

Hence notice inviting Expression of Interest from competent parties was published

in the dailies on 18.11.2016 and a committee was constituted for veriffing the

proposals and interested parties were invited for a presentation on 29.1I.2016.

True copy of the proceedings dated 18.i1 .2016 of formation of the Committee is

produced herewith and marked as Annexure R1 (o). Committee meeting was

conducted and the committee members opined that since the scope of the study

needed to be expanded further, the bids submitted,if any, to be returned without

opening and to go for e-tendering.

In the meanwhile KITCO, an agency accredited for doing Project

Management Consultancy expressed interest for consultancy services for

preparation of Oil Spill Contingency Plan. KSPCB conducted meeting with the

agency on 09.07.2019. They submitted a budgetary proposal for Rs. 60 lakhs on

01.08.2019. After negotiation, the amount was reduced to Rs. 51 lakhs. This was

placed in the plan scheme of 202l-2022 requesting the Govt. to award the work on

nomination basis without tendering as the work has to be completed in a short

period in that financial year. But the Government advised to go for tendering.

Accordingly comments/ suggestions of various departments and agencies were

collected to prepare tender document and based on that (Terms of Reference) TOR
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and tender document were prepared. E-tender was called for in 2022 with

newspaper publicity. Committee was constituted for evaluating the tenders

technically &,financially with the officials from Indian Coast Guard, Kerala

Maritime Board, Cochin Port Trust, India Gateway Terminal Private Ltd.,

Mercantile Marine Department, and KSPCB. The E-tender date was extended and

three firms participated in the process. The Committee evaluated the tenders. The

lowest bidder had quoted an amount of Rs. 1,74,88,830.15/- (Rupees One Crore

Seventy Four Lakh Eighty Eight Thousand Eight Hundred and Thirty and 15 paise

only) which is very high when compared to the sanctioned amount of Rs. 5l Lakhs

in the plan scheme. The bidder informed that the high cost was due to the inclusion

of additional activities such as Oil Spill Modeling& Net Environmental Benefit

Analysis as mandated by subsequent circulars of Indian Coast Guard. But it was

decided to rework the proposal and re-tender the project. Tender document and

TOR were modified and finalised in June 2024. But only two firms participated in

the bidding. Accordingly details of new members were collected from different

offices through letters & e-mails and additional member from the Directorate of

Environment &. Climate Change Dept. of Environment was also nominated to the

committee. Accordingly the expert committee constituted earlier was reconstituted

in May 2025 for evaluating the tenders for the preparation of Oil Spill Contingency

Plan technically and financially.

In the first committee meeting conducted on 02.06.2025 for evaluating the

tenders, it was decided that bidders are to be invited to present before the

committee members on 10.06.2025 by making presentations. Accordingly the

second committee meeting for the evaluation of technical bids was conducted on

10.06.2025. True copies of the Minutes of the Committee meeting held on

02.06.2025 and 10.06.2025, for the evaluation of bids, are produced herewith and
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marked as Annexure Rl(p) and Annexure Rl(q). There were only two bidders.

The committee has approved both the technical bids and decided to open the

financial bids. The financial bids were opened on 13.06.2025. On the same day an

online meeting was held with cpmmiltee members and decided that the bidder who

quoted lowest prizewill be in-vited to presept before the committee physically on

20.06.202s.

An online meeting was held on 24.06.2025 to take a decision on the proposal

submitted by the lowest bidder IWs Environ Software Pvt. Ltd and based on the

decision of the committee, Work Order dated 27.06.2025 has been awarded to IWs

Environ for preparing Oil Spill Contingency Plan (OSCP). True copy of the Work

Order dated 27.06.2025 issued by the Board is produced herewith and marked as

Annexure Rl(r). The agreement was signed between the Board and M/s Environ

Software Pvt. Ltd on 74.07.2025.

15. It is respectfully submitted that, as per Government Order G.O. (Rt) No.

363l2025lDMD dated 30.05.2025 and G.O. (R0 No. 62l2025lDMD dated

11.06.2025, the Government of Kerala authorised the Board to engage the National

Institute of Oceanography (NIO) to assess the environmental impact and conduct a

long-term study. True copies of the Government Orders dated 30.05.2025 and

11.06.2025 issued by the Disaster Management Department of Kerala are produced

herewith and marked as Annexure Rl(s) and Annexure Rl(t). Based on the

above instructions from the Government, the Terms of Reference (ToR) were

frnalized and submitted to the National Institute of Oceanography (NIO) on

17.06.2025. An expert multi-disciplinary technical committee, constituted by the

KSPCB, reviewed the proposal submitted by NIO. Accordingly, the Work Order

dated 02.07.2025, prepared by the Board, has been awarded to the Director, CSIR-

NIO, for conducting the environmental damage assessment and long-term study to
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evaluate the extent of environmental damage caused by the MSC Elsa 3 shipwreck

incident. True copy of the Work Order dated 02.07.2025 issued by the Board is

produced herewith and marked as Annexure Rl(u). The agreement was signed

between the Board and NIO on 16.07.2025.

16. It is most respectfully submitted that Board has taken all earnest efforts in

delivering the duties entrusted as per the Act and Rules in the wake of the possible

environmental damages and will continue to discharge its obligations to minimize

the pollution threat caused by the ship wreckage.

All the facts stated above are true to the best of my knowledge, information

and belief.

Dated this is the 23'd day of July,2025.

For and on behalf of the Kerala State Pollution Control Board (1't Respondent)

Eby ,8n","
/D

Senior Environmental Engineer
Kerala State Pollution Control Board

Head Office - Thiruvananthapuram
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VERIFICATION

I, Eby Varghese, aged 54 years son of late T.V Varghese, now working as

the Senior Environmental Engineer, in Kerala State Pollution Control Board,

Head Office, Pattom, Thiruvananthapuram, duly authorized to file this reply on

behalf of the Kerala State Pollution Control Board do hereby veriff on this, the

23'd day of July 2025, that all what is stated above is true and correct to the best

of my knowledge, information and belief and is borne out from the records

maintained in our office.

1
Eby varghese f? / /"t
Senior Environm ent{tfi,ngineer - 2

Kerala State Pollution Control Board

Head Office - Thiruvananthapuram
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Erchibi L - RlCa)

thzC*1olist +aceivedton,KSDM&--. i : ."_.:

SI No CntrNo SzTp F/E Cargo

Sl No CntrNo SzTp FiE Cargo

I GLDUs04634s 2()DV F SAWN TIMBER

2 GLDU9700990 2ODV F wooD
3 MSMU8237551 4OHC F RAW CASHEW NUTS

4 MSMU5828102 4OHC F BAMBOO STICKS

5 TGBU4300980 4OHC F

RECOVERED (WASTE AND SCRAP)
PAPER OR PAPERBOARD -

6 MSMU7436625 4OHC F

WOOD IN THE ROUGH. WHETHER OR
NOT STRIPPED OF BARK

'7 MSMU7559105 4OHC F SPINNING MACHINE

8 cAIU8084859 4OHC F

WOOD IN THE ROUGH, WHETHER OR
NOT STRIPPED OF BARK

9 TRHU82704l 8 4OHC F

COCONUTS, BRAZIL NUTS AND
CASHEW NUTS, FRESH OR DR

l0 TCLU5704422 4OHC F SPINNING MACHINE

ll FFAU239478 r 4OHC F WASTE PAPER - PITINTED TMP

l2 TGHU6492646 4OHC F

RECOVERED (WASTE AND SCRAP)
PAPER OR PAPERBOARD -

IJ cAAU78588s5 4OHC F WOODWORKING CLAMP CARRI ER

14 MSMU6844392 4OHC F
POLYMERS OF PROPYLENE OR OF

OTHER OLEFINS,IN PRIM

l5 MEDU79r 0999 4OHC F COTTON, NOT CARDED OR COMBED

l6 MSMU6329324 4OHC .F SPINNING MACHINE
talt GLDU9832039 4OHC F HDPE LUBAN DGDZ-6097

t8 MSDU5484865 4OHC F SPINNING MACHINE

t9 MSMU5562603 4OHC F
RECOVERED (WASTE AND SCRAP)

PAPER OR PAPERBOARD -

20 M5DU7394462 4OHC F SPINNING MACHINE

21 TG8U7810040 4OHC F

RECOVERED (WASTE AND SCRAP)
PAPER OR PAPERBOARD.

22 MSCU5356639 4OHC F SPINNING MACHINE

l5 MSDU6444527 4OHC F

WOOD IN TIIE ROUGF]. WFIETI{EIT OR
NO.T STRIPPED OF BARK

24 FSCU35 r 0856 2ODV F wooD
25 GLDU3752928 2ODV F CALCIUM CARBIDE.SIZE:50-80MM

26 M8DU3865839 2ODV F WOOD

27 MEDU66r 8806 2ODV F CALCIUM CARBIDE.SIZE : 50-80MM

28 TCLU2550703 2ODV t- CALCIUM CARBIDE,.SIZE: 50-80MM

29 DFSU22_11980 2ODV F wooD
30 MSDU1913339 2ODV F CALCIUM CARBIDE

3l 4X1U2227284 2ODV F CALCIUM CARBIDE.SIZE :50-80MM

32 TRHU24|3764 2ODV F

WOOD IN T}{E ROUGH, WHE,TIIER OR
NOT STRIPPED OF RARK

IPXU3585748 2ODV !' wooD

34 MEDU545l524 2ODV F
CONTINUOUSLY PRE-PAINTED

GALVANIZED STEEL COLS

35 MBDU5372298 2ODV F CALCIUM CARBIDE

36 MSNUlt98797 2ODV F-

HYDMZINE AND HYDROXYLAMINE
AND THEIR INORGANIC SA

@t w
g/
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(ay vrRcne5e
Senior Environmentol Er
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SI No CntrNo SzTp F/E Cergo

37 MSNU27286s4 2ODV F

FISH BODY OIL. JAPAN CRUDE FISH
OIL

38 MSMU1988490 2ODV F

39 MSMU I 837390 2ODV F

40 F8rU0260644 2ODV F

41 MEDU364573 r 2ODV F

42 MSDU1465743 2ODV F
QU .r : : -r-:- l

F- - - -:r:: -

43 MSMU1694031 2ODV F

o( l

Ir i - 
-':

44 MI1DU256388l 2ODV F

45 B}}4OU26l9296 2ODV F
QU- 

-.., : r,,:.: , : -
Ir - .:

40 MSNU1776719 2ODV F

FISH BODY OIL . JAPAN CRI.IDE FISH
OIL

47 HPCU2286'769 2ODV F

48 TEMU339682l 2ODV F

49 MEDU5456697 2ODV F

( )l I

F:

50 cRXU3062703 2ODV F

51 MEDU9S83594 4OHR E

52 cxRU132097'7 4OHR E

53 cRLU I 400379 4OHR E

54 M8DU9176210 4OHR E

55 M8DU9712544 4OHR E

56 8MOU9650591 4OHR E

57 cxku143449',7 4OHR E a : - .a'

58 oTPU6675888 4OHR E t.. a.- --\'---1 
.:_-

59 TRIU8087165 4OHR E

60 cxRUl4'70299 4OHR E

61 TGHUg9r95t5 4OHR E

62 MEDU9036033 4OHR E

63 FSCU5798607 4OHR E

64 TEMU9668758 4OHR E

65 oTPU6454341 4OHR E

66 sZ'LU9308506 4OHR E

67 oTPU6670335 4OHR E

68 TRIU89224s9 4OHR E

69 MSNII243 1579 2ODV F l- 
- 

--:- lll-- -'i -'- -i:

70 MEDU5533279 2ODV F

7l MEDU2513432 2ODV F

\7 /hJ
.1.-. egyfARcFl
Scnbr Erwironmentr

1'l'7

IL

GHESE
entol Erqircr
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SI No CntrNo SzTp F/E Cargo

'72 MEDU3694335 2ODV F

HYDRAZINE AND HYDROXYLAMINE
AND THEIRINORGANIC SA

'13 TGHU3305741 2ODV F
QUICKLIME, SLAKED LIME AND

HYDRAULIC LIME, OTHER T

MSCU6523999 2ODV F

QUICKLIME. SLAKED LIME AND

HYDITAULIC LIME,, OTHEIT T

75 MSDU 1542813 2ODV F

HYDRAZINE AND HYDROXYLAMINE
AND THEIRINORGANIC SA

76 MSNIJI34O113 2ODV F
QUICKLIME, SLAKED LIME AND

HYDRAULIC LIME. OTHER T

'77 TGBU3207825 2ODV F
QUICKLIME, SLAKED LIME AND

HYDRAULIC LIME, OTHER T

'18 MSDU2860l l0 2ODV F
QUICKLIME, SLAKED LIME AND

HYDRAULIC LIME, OTHER T

79 MSDU2580438 2ODV F
QUICKIIME, SLAKED LIME AND

HYDRAULIC LIME, OTHER T

80 MSNU21l9447 2ODV F

FISH BODY OIL - JAPAN CRUDE FISH
oIL

81 MSNU2432l06 2ODV F COATED PAPER C2S GLOSS

82 MEDU3565169 2ODV F

HYDRAZINE AND HYDROXYLAMINE
AND THEIR INORGANIC SA

83 FTAU I 969256 2ODV F

FISH BODY OIL - JAPAN CRUDE FISH
OIL

84 MSDUl673346 2ODV F
QUICKLIME, SLAKED LIME AND

HYDRAULIC LIME, OTHER T

85 MSNU2433165 2ODV F COAIED PAPER C2S GLOSS

136 MSNU2095073 2ODV F

FISH BODY OIL - JAPAN CRUDE FISH

OIL

87 MSNU2002466 2ODV F

FISH BODY OIL - JAPAN CRUDE FISH
OIL

88 SEKUl329020 2ODV F

FISH BODY OIL - JAPAN CRUDE FISH
oI

89 MEDU2940856 2ODV F

HYDRAZINE AND HYDROXYLAMINE
AND THEIR INORGANIC SA

90 MSDU l r 18528 2ODV F
QUICKLIME, SLAKED LIME AND

HYDRAULIC LIME, OTHER T

91 UETU264757s 2ODV F

QUICKLIME. SLAKED LIME AND

HYDRAULIC LIME, OTHERT

92 Gr-DU9454849 2ODV F

HYDRAZINE AND HYDROXYLAMINE
AND THEIR INORGANIC SA

93 TCLU2443'731 2ODV F
QUICKLIME, SLAKE,D LIME AND

HYDRAULIC LIME, OTIIER T

94 coRU2426800 2ODV F WOOf)

95 TEMU5053400 2ODV F wooD

96 sEGU3 I 08092 2ODV F

DRIED LEGUMINOUS VEGETABLES,

SHELLED, WFIETHER OR N

97 CAIU69l 1963 2ODV F wooD

98 MSDU7438935 4OHC F

RECOVERED (WASTE AND SCRAP)

PAPER OR PAPERBOARD -

99 TGBU6316120 4OI{C F

UNCOATED KRAFT PAPER AND
PAPERBOARD, IN ROLLS OR S

D

EBY VARGHESE
Senior Environmentol Engincer

/uL ar" / ffi14
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SI No CntrNo SzTp F/E Cargo

r00 MSMUS5l 1277 4OHC F

101 BMOU6743638 4OHC F

102 MSMU4192926 4OHC F

103 MSMU83 I 1664 4OI]C F

r04 cRSU91 63535 4OHC F
RECOIERED (YVASTE A\D SCR.\P)

PAPER OR PAPERBOARD.

105 MSNU9570832 4OHC F

106 MSDU8 i03176 4OHC F
107 FFAUt 968376 4OHC F

108 MSDU5020340 4OHC F
BLEACHED CHEMI THERMO

MECHAMCALPT]LP
109 MSNU9s69i74 4OHC F COTTDN. NOT C.{RDED OR CONTBED

110 TIIU41 99195 4OHC F
PC:- :r r r r ' - , .

PI{ I

1u 8MOU5634083 4OI]C F
B- EACHED CHEMITHERMO

MECIIAMCALPULP
112 GAOU671 7s98 4OHC F DI(

n3 MSNU5736458 4OHC F
LINEAR LOW D&\SITY

POLYETIITLENE

lt4 MSDU5453l70 4OHC F

115 Trru4006260 4OHC F

1l(r MS8U5494845 4OHC F BL:- r- -i:. -,-:
117 MSNU5589l04 4OHC F HDPE LUB,\.\ DGDZ.6O97

118 MSDU72'12464 4OHC F
BLEACHED CHEMITHERMO

MECHAMCAL PL'LP
Il9 MSDU6586389 4OHC F

120 MSMU8820548 4OHC F

121 MSDU774ss25 4OHC F

122 cAtu139t022 4OHC F
BLEACHED CHE}tI THERV{O

}tECI-L\NIC.\I PULP

t23 MSMU4I3O842 4OTIC F

124 MSMU8663602 4OHC F
BLE.\CHED CHE},fI THER},IO

\TECHANICAL PLLP

125 MSNU612974 t 4OHC F
BLE,\CHED CHEN,II THER},IO

}fECHAMCAL PULP

126 cAAU55 1 7525 4OHC F

127 MSMU8487226 4OHC F BLI- l

128 MSDU6901460 4OI]C F
POLII/IERS OF ET}IY'I-ENE. ni

PRIMARY FORNTS . POLYETHYI-

129 TG8U7944970 40HC F
130 TCNU3 I 85367 4OHC :-F COTTON. NOT C.\RDED OR CO},tBED

/ r ,,* h,27
/ w (?

2)
/r
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Sl No CntrNo SzTp FIE Cargo

131 TRHU7691412 4OHC F HDPE LUBAN DGDZ-6097

132 MSDIJ77340ll 4OHC F WASTE

133 TGBU584398 I 4OHC F

BLEACHED CHEMI THERMO
MECHANICAL PULP

t34 MSMUs243355 4OHC F

I-INEAR LOW DENSITY
POLYETHYLENE

135 FSCU8333075 4OHC F

COCONUTS, BRAZIL NUTS AND

CASHEW NUTS, FRESH OR DR

136 GA.OU'I402949 4OIIC F BLEACHED CHEMI TFIEI{MO

t3'7 MSMU6896544 4OHC F

RECOVERED (WASTE AND SCRAP)

PAPER OR PAPERBOARD.

138 MEDU94387l0 4OHC F

RECOVERED (WASTE AND SCRAP)

PAPER OR PAPERBOARD -

139 r-FAU2l73245 4OHC F WASTE PAPER - PRINTED TMP

r40 MSMU8l84805 4OHC F BLEACHED CHEMI THERMO

141 TCLU I 70905 I 4OHC F

LINEAR LOW DENSITY
POLYETHYLENE

t42 MSDU7030964 4OHC F COTTON, NOT CARDED OR COMBED

t43 FFAU 1 988937 4OHC F

POLYMERS OF ETHYLENE, IN

PI1IMARY FORMS . POLYETI IYI-

144 MSMU4975979 4OHC F

BLEACHED CHEMI THERMO
MECHANICAL PULP

145 MSNU746l684 4OHC F

COCONUTS, BRAZ]L NUTS AND
CASHEW NUTS, FRESH OR DR

146 TRHU8022849 4OHC F

RECOVERED (WASTE AND SCRAP)

PAPER OR PAPERBOARD -

t47 MSDU6985l36 4OHC F WASTE PAPER - PRINTED TMP

148 .AAU1262721 4OHC F

WOOD IN THE ROUGH, WHETHER OR

NOT STRIPPED OF BARK

149 TRHU7720995 4OHC F I COTTON,NOTCARDEDORCOMBED

150 MSDU7238623 4OHC F

USED ORNEW RAGS, SCRAP TWINE,
CORDAGE, ROPE AND C

151 MSDU5396830 4OHC F

RECOVERED (WASTE AND SCRAP)

PAPER ORPAPERBOARD -

t52 MSDU585l997 40I IC F HDPE LUBAN DGDZ-6097

153 M5},1U5762427 4OHC F GAUZE ROLL 90 CM ITTH

154 TLLU32603(r9 2ODV !'
HYDRAZINE AND HYDROXYLAMINE

AND THEIR INORGANIC SA

155 MSMU2067289 2ODV F wooD

156 MEDU571 1766 2()DV F

HYDRAZINE AND HYDROXYLAM]NE
AND THEIR INORGANIC SA

t5'7 DFSU1l42277 2ODV F

HYDRAZINE AND HYDROXYLAMINE
AND THEIR INORGANIC SA

158 MSBU 1495139 2ODV F wooD

159 MSNU3694965 2ODV F

WOOD IN THE ROUGH, WHETHER OR

NOT STRIPPED OF BARK

160 MSMU2959752 2ODV F woof)

161 DFSU2936965 2ODV F

HYDRAZINE AND HYDROXYLAMINE,
AND THEIR INORGANIC SA

t62 MSMUI796706 2ODV F tsROWN FUSED ALUMINA

163 MSMU2978243 20DY -a=
-rF

wooD

,/ r a.l ctor? 
7

l5

a / ),.)
))
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Sl No CntrNo SzTp F/E Cargo

164 HPCU23 I 8758 2ODV F

165 MSNU242l225 2ODV F

166 MSMU4243427 4OHC F
RUBBER CIIEMICAL ANTI4XDANT

6PPD

16'1 M1CU5260347 4OHC F

168 BMOU6I 17552 4OHC F

169 MSNU5275649 4OHC E

170 MSDU7920000 4OHC F'

RECOVERED (rilASTE AND SCRAP)
.TAPERORPAPERBOARD -

t7t MEDU4556979 4O}IC F w-: ::_ jtt -t --- - -

172 MS8U5488349 4OHC F
B:EACHED CHEIVfl THERMO

MECHAMCAL PIJ'LP
173 MSMU4069700 4OHC F COT'|( -,.:_: r ::

t'|4 M5MU4267537 4OHC F

t'7 5 CAAUS1157r 0 4OHC F
176 MSMU79326l0 4OHC F )vtOPL EN HP-l-5 6J. B G2_iBC
17'7 TGBU8008683 4OHC F S -, .- - j , -':t: i r.

r78 cAAr)7366t2Ol40HCle BLr - ':j r - -:' --. r.

t'79 MSDU6396136 4OHC F
BLEACHED CHEMI THERMO

NIECHAMCAL PIJ.I.P

r80 MSDU59356s5 4OHC F

l8l MSMU592li307 4OI]C F uL

182 MSNU7324254 4OHC F

t83 cRSU9238038 4OHC F
RECC T

D:

r84 MSNU7084322 4OHC F

185 MEDU7587335 4OHC F

186 9EGU4t02822 4OHC F

t8'7 I,'FAU1152443 4OHC F

188 MSDU77133 t 7 4jHC F
189 TXGU5490721 4OHC F COTTON, \*OT CARDED OR CO},IBED

190 MSMU8539633 4OHC F
RIICO'.:r' ..:-:- _-: r :

Pr - r'.j :

l9l cI-HU9096854 4OHC F
RECO-I/ERED (IYASTE AND SCRAP)

PAPER OR PAPERBOARD -
192 s8KU6756679 4OHC F COTTO\. NOT CARDED OR CO}IBED
193 MSNU6641850 4OHC F M --:. ,-._i- I j,.-

194 MSNU58788.s3 N
fu"o bp f

,/ ffi {2 / /'<)
)-l '-H 

EBY vARGH
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Cargo
Sl No CntrNo Szrp I Fq

195 MSDU8256088 4OHC F COTTON, NOT CARDED OR COMBED

t96 FFAU3929785 4OHC F

BLEACHED CHEMI THERMO
MECHAN]CAL PULP

t91 MSMU6125697 4OHC F

BLEACHED CHEMI THERMO
MECHANICAL PULP

198 FFAU3835 I 98 4OHC F COTTON, NoT CARDED Of, tgIurEEP

199 MSDU796l442 4()HC F BLEACI.IED CI IEMI TIIERMO

200 cAAU8l48550 4OHC F HDPE LUBAN DGDZ-6097

20t MSMU7377923 4OHC F COTTON, NOT CARDED OR COMBED

202 MSDUU659519 4OHC F BLEACHED CHEMI THERMO

203 MSDU6543392 4OHC F

RECOVERED (WASTE AND SCRAP)

PAPER OR PAPERBOARD -

204 MSDU7779905 4OHC F

POLYMERS OF ETHYLENE, IN

PRIMARY FORMS - POLYETHYL

205 MS8U8157196 4OHC F

RECOVERED (WASTE AND SCRAP)

PAPER ORPAPERBOARD -

206 TGBU5732458 4OHC F

BLEACHED CFIEMI THERMO
MECHANICAL PULP

20'7 TIIU4259870 4OHC F HDPE LUBAN DGDZ.6O9]

208 MSMU7076l49 4OHC F

POLYMERS OF PROPYLENE OR OF

OTHER OLEFINS,IN PRIM

209 TGBU5569090 4OHC F COTTON, NOT CARDL,D OR COMBED

2t0 MSMU7751885 4OHC F COTTON, NOT CARDED OR COMBED

2tl M5MU4766222 | 4oHC F MOPLEN HP462R, BG25BC

2t2 TRFIU6546404 4OHC F

POLYMERS OF ETIIYLENE,' IN

PRIMARY I-ORMS - POLYIITIlYI-

213 T8MU7962275 4OHC F COTTON, NOT CARDED OR COMBED

214 DFSU(r579758 4OHC F POLYPROPYLENE

2t5 MSDU6902764 4OHC F

POLYMERS OF ETHYLENE, IN

PRIMARY FORMS - POLYETHYL

216 UETU6122498 4OHC F

POLYMERS OF PROPYLENE OR OF

OTHEROLEFINS,IN PzuM

2t'7 cxDU20l 5607 4OHC F

RECOVERED (WASTE AND SCRAP)

PAPER OR PAPERBOARD -

RECOVERED (WASTE AND SCRAP)

PAPER OR PAPERBOARD -
218 MSBU65l4l18 4OHC F

219 MSDU6063270 4OHC F

COCONUTS, BRAZIL NUTS AND

CASHEWNUTS, FRESH OR DR

220 MSNU214e708 2ODV F

COCONUTS, BRAZIL NUTS AND

CASHEWNUTS, FRESH OR DR

221 MSNU 1128803 2ODV F

HYDRAZINE AND HYDROXYLAMINE
AND THEIRINORGANIC SA

222 GLDU97923l6 2ODV F

HYDRAZINE AND HYDROXYLAMINE
AND THEIR INORGANIC SA

F wooD
223 MSMU 1207880 2ODV

224 GLDU5626220 2ODV F

DRIED LEGUMINOUS VEGETABLES,

SHELLED, WHETHER OR N

F

DRIED LEGUMINOUS VEGETABLES,

SHELLED, WHETHER ORN
225 MSMU2708757 2ODV

226 TEMU2390217 2ODV F

GRANITE, PORPHYRY BASALT,

SANDSTONE AND OTHER MON

,/ryae c"?7 4
5l

at7.

-at f,E (-2 /\i /*:
-1)- 
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SI No CntrNo SzTp F/E C;rrgo

227 DRYU2963086 2ODV F
HYDI, .

228 MSDU2362462 2ODV F

229 MSDU2524l99 2ODV F
HYDI :

f

230 MSCU6973595 2ODV F

231 MSDU1932220 2ODV F
IIYDIi :

A -- - : :

232 TCNU35595 I 2 4OIIC F ,\RTIFICIAI GRAPHITE
233 MSNUg657336 4OHC F
234 MSDU8655l54 4OHC F COTTON. NOT CARDED OR CO}IBED

235 MSMU7556620 4OHC F

236 FFAU1922312 4OHC F C,/. r l

23'7 FFAU3986002 4OHC F

238 MSDU8980278 4OHC F

239 MSMU5586082 40HC F

240 | vsouz2ts33s 4OHC
I RECOVERED (WASTE AND SCRAP)F I PAPERORPAPERBOARD-

24t MSDU8647396 4OIiC F

at1 MSDU625 t4l0 4011c F
BLEACHED CHEMITHERMO

MECHANICAL PL'LP

243 FFAUl69132 t 4()HC F

244 MSCU538066 t 4()HC F
wooD

l - r' -.

245 MSMU55794t6 4OHC F
246 MEDU746675s 4OIIC F Rf -_

MEDU89s2828 4OHC F
RhCO'

D.t/

248 MSDU75'74253 4OHC F

249 MSNU6I 14886 4OHC F
BLEACHED CHEMI THERMO

NTECHAMCAL PI]LP

250 MSNU6794335 4OHC F

251 MSDU5e28-595 4OHC F
COCO\IUTS, BRAZIL \L|TS AND
CASHE\!'NUTS. FRESH OR DR

252 TCLU7727I60 4OHC F
BLEACHED CHENII THERNIO

}IECH,d\IC.{I PULP
253 F8LU0090922 4OHC F COTTON. }TOT CARDED OR CO\IBED

a<A TGBU4622923 4OHC F
POLYI\IERS OF PROPYLENE OR OF

OTHER OLEFTN-S. N PRINI

255 8F.AU4259321 4OHC F
256 TCLU5663663 4OHC

--F
DICYANDIAMIDE 99.5 PCT MIN

-
"/2"r.< *"1

IT ffi-&
R /tu)
J'-
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Sl No CntrNo SzTp F/E Cargo

257 MSDU8999479 4OHC F

LINEAR LOW DENSITY
POLYETHYLENE

258 MSDU825l255 4()HC F COTTON, NOT CARDED OR COMBED

259 MSMU653l340 4OHC F

POLYMERS OF ETHYLENE, IN
PRIMARY FORMS - POLYETHYL

260 MSMU876681r 4OHC F COTTON, NOT CARDED OR COMBF],I)

261 FBLU006353 1 4OHC F

COCONUTS, BRAZIL NUTS AND
CASHEW NUTS, FRESH OR DR

262 MSCU54l2840 4OHC F COTTON, NOT CARDED OR COMBED

263 MSDU8601380 4OHC F BLEACHED CHEMI THEI{MO

264 MSDUs949319 4OHC F

BLEACHED CHEMI TI.IERMO
MECHANICAL PULP

265 TCNU29 I 6220 40HC F
BLEACI-IED C] IEMI TI'IL,RMC)

MECHANIC]AL PULP

266 MSDU7069204 4OHC F

RECOVERED (WASTE AND SCRAP)
PAPER OR PAPERBOARD -

267 MSDU5950325 4OI]C F

WOOD IN THE ROUGH, WHETHER OR

NOT STRIPPED OF BARK

268 MSMt_rs I 10820 4OHC F
COCONUTS, BRAZIL NUTS AND
CASHEWNUTS, FRESH OR DR

269 MSDU5526699 4OHC F WASTE PAPDR - PITINTED ]-MP

270 cAAU]4t7206 4OHC F
WOOD IN THE ROUGH, WHETHER OR

NOT STRIPPED OF BARK

2'1t MSMU5528492 4OI IC F

COCONUTS. BRAZIL NUTS AND
CASHEW NUTS. FRESII OIT DR

272 FFAU2077806 4OHC F BLEACHED CHEMI THERMO

2'73 MSMU5808750 4OHC F

BLEACHED CHEMI THE,RMO
MECHANICAL PULP

nat MEDIl7994900 4OFIC F HIGI.I BULK C2S ART BOARD

275 MSDU6094856 4OHC F

COCONUTS, BRAZIL NUTS AND
CASHEW NUTS, FRESH OR DR

216 FFAU4 I 42006 4OHC F

WOOD IN THE ROUGFI. WHETHEI{ OR

NOT STRIPPED OF BARK

271 MSMU8961525 4OHC F ARTIFICIAL GRAPHITE

278 BMOU5933l45 40I IC F RAW CASIJEW NUTS

2'/9 MSMU7221463 4OHC F

RECOVERED (WASTE AND SCRAP)
PAPER OR PAPERBOARD.

280 MEDU4793060 4OHC F

RECOVERED (WASTE AND SCRAP)
PAPER OR PAPERBOARD -

281 cA1U7605162 4OHC F COTTON, NOT CARDED OR COMBED

282 MSMU7843410 4OHC F

COCONUTS. BRAZIL NUTS AND
CASHEW NUTS, FRESH OR DR

283 MSMU4137l95 4OHC F

WOOD IN THE ROUGH, WHETHER OR
NOT STRIPPED OF BARK

284 TCLUs27637l 4OHC F POLYPROPYI,I]NI]

285 MSMU4269l50 4OHC F

COCONUTS, BRAZIL NUTS AND
CASHEW NUTS, FRESH OR DR

286 cAtu4607479 4OHC F STANDARD ACCESSORIES

28',7 MSMU7180770 4OHC F COTTON, NOT CARDED OR COMBED

288 FFAIJ3824608 4OFIC F COTTON, NOT CARDED O]l COMBED

289 FCrU46 I 9879 2ODV F CALCIUM CJARB]DE

2r* a?/

r9

(? / /n)
hr-

frgv vARGHESE
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Sl No CntrNo SzTp F/E Crrrgo

290 sEGU1488630 2ODV F CAL''1 ,::_.jr--'
291 DFSU268l 95 I 2ODV F

292 c1'1u21039',77 2ODV F

293 MSDU2942820 2()DV F

294 TRHUl269930 2ODV F

295 TEMU204050l 2()DV F

296 MSMU r459264 2ODV F 'rHl ) : ir_ -, j r :.-::, ' l
297 TCLU2570422 2ODV F

298 TRHUI570624 2ODV F

299 DFSU2765 179 2ODV F

300 MSNU2295560 2ODV F

301 FlAUrsl81t8 2()DV F

302 MSMU3453(r92 2ODV F

303 MSMU 1907878 2ODV F

304 MSMU r487158 2ODV F

DRIE-',: '. ' r :-':-:: r.
,. t_t _ 

" 
: - :

305 TEMU5860973 2ODV F

306 MSMU1409237 2ODV F

307 MSBU305l6l6 2ODV F

woot --r: - j_ '-j:-r-r':
-- - ., : :

308 MSNU2420933 2ODV F

309 MEDU6890054 2ODV F

310 cAru3 197826 2ODV F

31t MEDU5780387 2()DV F

3t2 TGBU1192367 2ODV F

3r3 MEDU5849293 2ODV F

314 MEDU6139763 2ODV F 'I

3r5 FCIU6368730 2ODV F
woor- : ' :

316 MSDU 1187405 20DV F

3t7 MEDUZqt7223 2ODV F
IIYDI{ -

318 MEDU5746720 2ODV F

3t9 MEDU3 174101 2ODV F

320 F81U0412407 2oDV F

321 TEMU38I190I 2ODV F

322 MSNU243 I r 62 2ODV F

5l-t c41U2783798 2ODV F

324 MSDU1720258 2ODV F

52i MEDU3929[Jli) 2ODV F-

'""/

2D

6XrN

ffi (2
))

t h/'-
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Sl No CntrNo SzTp F/E Cargo

326 MSDU 1525375 2ODV F wooD

)/- I TGBU3222049 2ODV F

WOOD IN THE ROUGH. WHETHER OII
NOT STRIPPED OF BN RK

328 TGBUl195108 2ODV F PRINTING PAPER

329 M8DU6204365 2ODV F

WOOD IN THE ROUGH, WHETHER OR

NOT STRIPPED OF BARK

330 MEDU3440330 2()DV F

WOOD IN THE ROUGH, WHETHER OR

NOT STRIPPED OF BARK

331 MSDU2473893 2ODV F
WOOD IN THE ROUGH. WHETHER OR

NOT STRIPPED OF BARK

)32 MSNU2420548 2ODV F PRINTING PAPEIi

JJJ MSDU2528738 2ODV F

HYDRAZINE AND HYDROXYLAMINE
AND THEIR INORGANIC SA

334 MSNUl864640 2ODV F
HYDRAZINE AND HYDROXYLAMINE

AND THEIR INORGANIC SA

335 M8DU5227860 2ODV F

WOOD IN THE ROUGH, WHETHER OR

NOT STRIPPED OF BARK

336 MSNUs326849 4OHC F BLEACI.IED CFIEMI TI'IERMO

337 MSNU9045285 4OHC F HE 1 25MO POLYPROPYLE,NE

338 MSMU5916883 4OHC F MOPLEN tlP45(rJ, IlG25BC

339 MSMU4723637 4OHC F

COCONUTS, BRAZIL NUTS AND
CASHEW NUTS, FRESH OR DR

340 MEDUB593435 4OHC F

RECOVERED (WASTE AND SCRAP)
PAPER OR PAPERBOARD -

34t MSCUs3s8014 4OHC F BLEACHED CHL.,MI THERMO

342 FDCU0241 538 4OHC F COTTON, NOT CARDED OI{ C]OMI]EI-)

343 MSMU8295687 4OHC F

RECOVERED (WASTE AND SCRAP)
PAPER OR PAPERBOARD.

344 MSMU5309724 4OHC F BLI]ACHED CHEMI'IH EI{MO

345 FFAU2841410 4OHC F

RECOVERED (WASTE AND SCRAP)
PAPER OR PAPERBOARD -

346 MSDU6166956 4OHC F

BLEACHED CHEMI THERMO
MECHANICAL PULP

34't TCNU13l3622 4OI IC F

RECOVERED (WASTE AND SCRAP)
PAPER OR PAPERBOARD -

348 GLDU7653986 4OHC F

RECOVERED (WASTE AND SCRAP)
PAPER OR PAPERBOARD -

349 FFAUt9940l4 4OHC F

COCONUTS, BRAZIL NUTS AND
CASHEW NUTS, FRESH OR DR

350 MSNU6582803 4OHC F

COCONUTS, BRAZIL NUTS AND
CASHEWNUTS, FRESH OR DR

351 MSCU509l490 4OHC F BE96 1 MO PROPYLENE COPOLYMERS

352 MEDU794',7299 4OHC F

BLEACHED CHEMI THERMO
MECHANICAL PULP

353 cAAU59 I 7898 4OHC F

COCONUTS, BRAZIL NUTS AND
CASHEW NUTS, FRL,SH OR DR

354 MSNI18621560 4OHC F

LINEAR LOW DENSITY
POLYETHYLENE

355 TGBU7867 I 33 4OHC F COTTON, NOT CARDED OR COMBED

356 cAAlJ7460l62 4OIIC F BLEACIIED CFII]M I'II II]RM()

fr"u rory
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Sl No CntrNo SzTp F/E Cargo

357 MSMU6221134 4OHC F Fi -:'. : - :. i' r.l

3s8 TCNU432766 I 4OHC F

REC -

359 MSMU86608r4 4OHC F

360 MSMU83l5206 4OHC F F--, '4 

".4-- 
r -..:

361 MSNU8s07898 4OHC F

362 cAtu1737t00 4OHC F

363 MSNU8699677 4OHC F

POL-' r:: ,:rr :'_r- - -- l

-r()r+ TRrIU6806667 4OHC F CO'I'| - .-' :- ' r:

365 MSBU8176128 4OHC F

BLEACHED CHEN{I THERTVO
MECHAMCAI. PULP

366 TXGU5344558 4O}IC F

36'7 MSDU58l364l 4OI]C F

368 MSDII5457730 4OHC F

\\.OOD S.\\!N OR CHIPPED
LENGTAVISE. SLICED OR PEELED.

369 CAAU6763l0l 4OHC F
BLL{CHED CHEMI THERMO

MECHAMCAL PULP

370 MSMIl8660795 4OHC F
BLLA.CHED CHEMITHERMO

MECHAMCAL PULP

.5t1 FSCU9885968 4OIIC F co'il

312 MSDU8-5531613 40HC F

CC.CONLITS. BR{ZIL \LTS \\D
C.\SHEW \UTS. FRESH OR DR

) t3 MSNU8668423 4()HC F

374 IjFALJ2290489 4OHC F IIOTT - :,., | :

375 MSBU3144262 2ODV F

316 MSDU1412s27 2ODV F

3',77 GLDU505 1 830 2ODV F

3'78 MSCU6300233 2ODV F

319 MSBUr487473 2ODV F

380 MSCU6014477 2ODV F

HYDF.---:- - j,:---, l
r::

381 8MOU2055597 2ODV F

382 MSNU35476l9 2ODV F

wool - -' :

383 GLDU5121686 2ODV F

384 cAxu639 l 333 2ODV F

385 MEDU63l3073 2ODV F

386 MSCU686748s 2ODV F

38'7 MSMU3385767 2ODV F

388 MSDU1964980 2ODV F

FIYDR--:-'- j-: i --,- -:
L - -':- '

389 cA1U3142952 2ODV F

./f"r,e *?/ ffiw#
P //,J
^/l
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SI No CntrNo SzTp FIE Cargo

390 uETU2642486 2ODV F wooD

391 MSNU3557l97 2()DV F wooD

392 MEDU56'72422 2ODV F

WOOD IN THE ROUGH, WHETHER OR

NOT STRIPPED OF BARK

393 FTAUl392797 2oDV F

WOOD IN THE ROUGH, WHETHER OR

NOT STRIPPED OF BARK

394 MSNU2417647 2()DV F

WOOD IN THE ROUGH, WHETHER OR

NOT STRIPPED OF BARK

395 MSMU3653577 2ODV F BROWN FUSED ALUMINA

396 MSMU I 185137 2ODV F

HYDRAZINE AND HYDROXYLAMINE,
AND THEIR INORGANIC SA

397 MEDU6350842 2ODV F

WOOD IN THE ROUGH, WHETHER OR

NOT STRIPPED OF BARK

398 MSMU2760354 2ODV F

WOOD IN THE ROUGH, WHETHER OR

NOT STRIPPED OF BARK

399 TEMU5104235 2ODV F WOOD

400 MEDU248875l 2ODV F

WOOD IN THE ROUGH, WHETHER OR

NOT STRIPPED OF BARK

401 FCrU2073367 2ODV F wooD

402 M5DU2246017 2ODV F

WOOD IN THE ROUGH, WI-IETHER OR

NOT STRIPPED OF BARK

403 MSNU2420419 2ODV F PIlINTING PAPEIT

404 TGBU3835950 2ODV F

HYDRAZINE AND HYDROXYLAMINE
AND THEIR INORGANIC SA

405 MEDU3512261 2ODV F wooD

406 MSMU I 21 8800 2ODV F wooD

401 MEDU2076590 I 20DV F
QUICKLIME, SLAKED LIME AND

HYDRAULIC LIME, OTHER T

108 MSNU2654741 2ODV F
QUICKLIME, SLAKIID LIME AND

HYDRAULIC LIME, OTHI]R T

409 MSMUl8'78126 2ODV F

FISH BODY OIL - JAPAN CRUDE FISH
oI

410 PGRU23l2l04 2ODV F

HYDRAZINE AND HYDROXYLAMINE
AND THEIRINORGANIC SA

4t1 MSDU 1590982 2oDV F
QUICKLIME, SLAKED LIME AND

HYDRAULIC LIME, OTHER T

412 MSNU 1564237 2ODV F

FISH BODY OIL. JAPAN CRUDE FISH

oI

413 MSNU3700250 2ODV F
QUICKLIME, SLAKED LIME AND

HYDRAULIC LIME, OTHER T

4t4 FCIU5592350 2ODV F

HYDRAZINE AND HYDROXYLAMINE
AND THEIR INORGANIC SA

415 cAxu338 I 959 2ODV F
QUICKLIME, SLAKED LIME AND

HYDRAULIC LIME, OTHERT

416 FTAU1353002 20DV F

HYDRAZINE AND HYDROXYLAMINE
AND THEIRINORGANIC SA

417 MSMU2l9l793 20DV F
QUICKLIME, SLAKED LIME AND

HYDRAULIC LIME, OTHER T

418 MSNU3015508 2ODV F

HYDRAZINE AND HYDROXYLAMINE,
AND THEIR INORGANIC SA

419 cAxu3305476 2ODV - F
QUICKLIME, SLAKED LIME, ANT)

HYDRAULIC LIML,, OTTIER T

fi* *P/ (? /y
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Sl No CntrNo SzTp F/E C

420 MSMU1686036 2ODV F

lII IYv ..

I

421 TGBU3937530 2ODV F

PALMOCOL PDA I3OO

DIETHAI\OLAMIDE HSCODE
3402139000

422 FCGU2267880 2ODV F

423 MEDU1436579 2ODV F

424 MSMU3295128 2ODV F

425 FCIU596426ri 2ODV F II : -

426 MSMU2560741 2ODV F
QUI ' r :--..:- --':

II' j

421 coRU26 I 2039 2ODV F
QUI l. - r :, : r- -

H'l

428 MEDUI 18241 I 2ODV F

429 MSDUl076968 2ODV F
QUI':-

430 c41U6734343 2ODV F
HYDRAZI}.iE .\\D HYDROXI'I,A\INE

A\D THEIR II\iORG.\\IC SA
431 MSDU7l 93848 4OIIC F

432 MSNU5262702 4OTIC F

+JJ MSDU9837l80 4OHR E

434 MEDU9660590 4OHR E

435 M5DU9792254 4OHR E
436 MSMU4799268 4OHC F P r .'

437 MSMU878s684 4OHC F

438 MEDU9614722 4O]IR E

439 MSDU9786652 4OHR E

440 TTNU8488604 4OFIR E

441 BMOU6908527 4OHC F

442 MSDU9868663 4OHR E
443 MEDU97753 l0 4OHR E
444 MSDU9794s60 4OHR E
445 GESUL)273269 4OHR E

446 FFAU250s674 4OHC F

44'7 MSDU9799623 4OI]R E
448 MSDU9797852 4OHR E
449 TTNUS 122256 4OHR E
450 M8DU9744433 4OHR E,

451 MSDU6596920 4OHC F I\i-i-r rj-t- r:-.j
452 MSDU9794093 4OIIR E
4s3 MSDUg'l92161 4OHR E
454 GESU94408213 4OHR E
455 szLU9020l 50 4OHR E

456 MSMU6697497
,.,.' ' . :..
.4OHC F

LL\E.\R LOW DE\SIT\'
POLY'ET}TTLE}-E LLDPE

,G "r.
/$il
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Sl No CntrNo SzTp FIE Cargo

457 TTNU8127828 4OHR E EMPTY CONTAINITI{

458 sEGU944 r 496 4OHR E EMPTY CONTAINER

4s9 CRSU613 i489 4OHR E EMPTY CONTAINER

460 MSDU9793836 40HR E EMPTY CONTAINER

461 TEMUSl85971 4OHC F LUPOLEN 2427K, BG25BC

462 MSDU9799752 4OIIR E EMPTY CONTAINER

463 orPU65693 1 4 4OHR E, EMPTY CONTAINITR

464 MSDU9793501 4OHR E EMPTY CONTAINITI{

465 MSDU979343s 4OHR E EMPTY CONTAINER

4bo MSMU57s0220 4OHC F LUPOLITN 2421 K, Il G25BC

467 MSDU9797765 4OHR E EMPTY CONTAINER

468 MSDU9797430 4OHI{ E EMPTY CONTAINER

469 MSDU9893250 4OHR E EMPTY CONTAINEIi.

4'70 MSDU9798078 4OHR E EMPTY CONTAINER

4'7 t MSDU9019223 4OHR E EMPTY CONTA NER

472 MSDU9793585 4OHR E EMPTY CONTA NER

473 TRIU8 r 72077 4OHR E EMPTY CONTA NER

474 BMOU922'1'1'10 4OHR E EMPTY CONTA NER

4'15 MSDU9793604 4OHR E EMPTY CONTA NER

416 MEDU9094770 4OHR E EMPTY CONTN NEIT.

477 MSNU3630805 2ODV F

HYDRAZINE AND HYDROXYLAMINE
AND THEIR INORGANIC SA

478 MEDU2520982 2ODV F

TENSAGEX EOM6TOB SOD]UM
LAURYL ETI.IER SULPHATE

479 MSNU2958940 2ODV F
HYDRAZINE AND HYDROXYLAMINE

AND THEIRINORGANIC SA

480 MEDU39l7749 2ODV F
QUICKLIME, SLAKED LIME AND

HYDRAULIC LIME, OTHER T

481 FCIU42955l1 2ODV F

QUICKLIME. SLAKED L]ME AND
HYDRAULIC LIME, OTHER T

482 MSMU2212303 2ODV F

FISH BODY OIL - JAPAN CRUDE FISH
OIL

483 MSNU240206l 2ODV F
QUICKLIME, SLAKED LIME AND

HYDRAULIC LIME, OTIIER T

484 TRHU I 596526 2ODV F

HYDRAZINE AND HYDROXYLAMINE
AND THEIR INORGANIC SA

485 M5DU20',799',77 2ODV F

HYDRAZINE AND HYDROXYLAMINE
AND THEIR INORGAN]C SA

486 MEDU5584532 2ODV F

HYDRAZINE AND IIYDROXYLAMINB
AND THEIR INOI1GANIC SA

FCtU6423484 2ODV F
QUICKLIME, SLAKED LIME AND

HYDRAULIC LIME, OTHER T

488 TGBII1194415 2ODV F COATED PAPER C2S GLOSS

489 MSCtJ6984579 2ODV F

HYDRAZINE AND HYDROXYLAMINE
AND THEIR INORGANIC SA

490 cAIU6235093 2ODV F
QUICKLIME, SLAKED LIME AND

HYDRAULIC LIME, OT'HER T

491 MSNU3323645 2ODV F
QUICKLIME, SLAKED LIME AND

HYDRAULIC LIME, OTHER T
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Sl No CntrNo SzTp F/T. C lrgo

492 INBU38968 r5 2ODV F

493 MSNU2215060 2ODV F

494 MDDU2343660 2ODV F

495 MSMU2660669 2ODV F

IIYDT' _- _

496 MEDU3005462 2ODV F II :

497 cA1U2523764 2ODV F

498 8MOU2765095 2ODV F

499 TGHUIO I3O4I 2ODV F

500 FCIU27362s9 2ODV F

501 MSMU6691605 4OHC F

502 MSMU7525980 4OHC F

RECOVERED (WASTE AND SCRAP)
P,{PER OR P.\PERBOARD.

503 MSRIl5363486 4OHC F C'')TT

504 TRIIU873 1799 4OI{C F
LINEAR LOW DSISITI'

POLYETTTYLENE

505 MSNU7166652 4OIIC F CO'IT . : :

506 TBMU8622407 4OHC F B r, -::- i:- --i:-

507 TRHIl733l2 t 0 4OHC F

508 uETU6280528 4OIIC F

RECOVERED ($/ASTE .{ND SCR.\P )

P.\PER OR P,A,PERBOARD -

509 MSNU6046668 4OHC F

510 MSMU5922124 4OHC F (.OTT

511 MSMU8003065 40IIC F

512 MSBU5203092 4()HC F

513 MEDU'I06954'.7 4OHC F BE96 1 },f O PROPI-LE}E COPOLNIERS
514 MSNU9610730 4OI]C F CO'[l - .]-r ' '

515 1-lllJ55(r430(r 4OI IC F

BLEACHED C Hh\tI TI{ERIVIO
MECHANICAL PULP

5l(r MSDU55861 89 4OHC F
COt_ ',-_--- l::--, -,-r .'
Cl- : -: :-. :.

517 TIlMU6906826 4OHC F COTT, - -i_-r : .-

518 MSDU6902759 4OHC F
PC :,: : j-'i- ,r i

PI{t

-519 TRlru6548665 4OI.IC F

POL'rllERS OF PROPYLE\-E OR OF
OTHER OLEFTNS. I}i PRL\{

520 MSMU8666772 4OHC F COTTI ' -- r r -- -r-

52t FBLU0053 I 95 4OHC F

522 CAAU7ll93 10 40HC F

"/ zouq
''1i:, '--, '.' 
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Sl No CntrNo SzTp F/E Cargo

523 MSDU7392460 4OHC F

WOOD IN THE ROUGH, WHETHER OR

NOT STRIPPED OF BARK

524 MSMU4201859 4OHC F

COCONUTS, BRAZIL NUTS AND
CASHEW NUTS, FRESH OR DR

525 MEDU7',l74819 4OHC F

UNCOATED KRAFT PAPER AND
PAPEI{BOARD, IN ]{OLLS OR S

526 MSMU6919911 4OHC F

COCONUTS, BRAZIL NUTS AND
CASHEW NUTS, FRESH OR DR

527 MSDU6376438 4OHC F

POLYMERS OF PROPYLENE, OR OF

OTI.IER OLEFINS. IN PRIM

528 c/.1u7764830 4OHC F

COCONUTS, BRAZIL NUTS AND
CASHEW NUTS, FRESH OR DR

529 MSMU4829357 4OHC F

WOOD IN THE ROUGH, WHETHER OR

NOT STRIPPED OF BARK

530 MSDU8486959 4OHC F

POLYMERS OF ETHYLENE, IN
PRIMARY FORMS - POLYETHYL

531 MEDU4902074 4OHC F
COCONUTS, BRAZIL NUTS AND
CASHEW NUTS, FRESH OR DR

532 MSDU6902609 4OHC F

POLYMERS OF ETFIYLENE, IN
PRIMARY FORMS - POLYETHYL

533 TRIIU5078I87 4OHC F

LINEAR LOW DENSITY
POLYETHYLENE

534 MSNU52926l0 4OHC F

BLEACHED CHEMI THERMO
MECHANICAL PULP

535 UETU68636l2 4OHC F BLEACHED CFIE,MI'f HI-]RMO

536 MSMU8809467 4OHC F

WOOD IN THE ROUGFI, WHETHER OR

NOT STRIPPED OF BARK

537 MSDU6992686 4OIIC F I]IGH BULK C2S ART I]OARD

538 MSDU87t 6075 4OHC F

RECOVERED (WASTtr AND SCRAP)

PAPER OR PAPERBOARD -

539 TEMU19'7827 | 4OHC F

RECOVERED (WASTE AND SCRAP)
PAPER OR PAPERBOARD -

540 MSDU8943818 4OHC F

RECOVERED (WASTE AND SCRAP)
PAPER OR PAPERBOARD -

541 MSDU5067II5 4OHC F

RECOVERED (WASTE AND SCRAP)
PAPER OR PAPERBOARD -

s42 MEDU7409919 4OHC F

POLYMERS OF PROPYLENE OR OF

OTHER OLEFINS,IN PRIM

543 Tt[U47'78242 4OHC F BAMBOO STICKS

544 uETU6084398 40HC F

LINEAR LOW DIINSITY
POLYETHYLENE LLDPE

545 TRHU86s I 456 4OHC F

LINEAR LOW DENSITY
POLYETHYLENE

546 TRHU6850799 4OHC F

POLYMERS OF ETIIYLENII, lN
PRIMARY h-ORMS - POLYl]THYI,

547 Tt1U41L)6230 4OHC F COTTON, NOT CARDED OR COMBE,D

548 TLLU7582790 4OIIC F

LINEAR LOW DENSITY
POLYETI-IYLENE LLDPE

549 TIIU4801 569 4OHC F

BLEACHED CHEMI THERMO
MECHANICAL PULP

550 MEDU8562630 4OHC F BLEACHED CHEMI THERMC)

551 0AAU75t6092 4OHC F COTTON, NOT CARDED OR COMBED

,/aoru /D
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Sl No CntrNo SzTp FIE C

552 MSMUs815738 4OHC F

RECO\.ERED (WASTE AND SCR.\PI
PAPER OR P,\PERBOARD.

553 MSNUT 161096 4OIIC F COf'l- r-: : ::
554 UETU558 1 I 94 4OHC F E_ -_-- ._ -j:-

555 TGHU6048708 4OHC F

556 MEDU4479189 4OHC F

5s'7 FSCU7995082 4OHC F 96768 SETS OF EIVIPTY TIi\i PL.\TE CAN

558 c41U9482517 4()HC F

559 MSMU6438557 4OHC F
RECOVERED (\!.\STE AND SCR\P)

PAPER OR PAPERBOARD -

560 TGCU501 7406 4OI]C F

561 M5MU4287467 40uc F E-l-,-r:- ,':l i

562 MSDU5532460 4OHC F

563 MSNUT3l 1935 4OTIC F

Tr/

PRt l

564 MSMU1199249 2ODV F

s65 MSDUr'7'12626 2ODV F

C(: - ' . ":j j.r I -:
( " ,: :-::

566 MSNU1989083 2ODV F

CONTL\iUOUSLY PRE-PATN TED
G.\il/.^L\IZED STEEL COILS

567 MEDU5402l r3 2ODV F

TIYDI.I

/\

568 l|/d1DU1472742 2ODV F

IIYDR :

569 MSNU2421610 2ODV F (' ,-t- -t-- '- _: r :a

510 MSMUl547236 2ODV F

oU:
Il i

511 M8DU6386486 2ODV F

OII- :
II'

512 DI--SU2829144 2ODV F
CCr'- , : "-r:,r,--:
( _ ': :_

i t.t MSMUt682200 2ODV F
QUI

514 MSBU5 t 7614s 4OHC F

5'7 5 MSMU790c)292 4OHC F

5',76 oTPU6023386 4OHR E

5'71 GXRUt40l6l5 40HR E

578 TGBUs982333 4OHC F
CASSIA KABC GRADE INDONESIA

ORIGIN
5'79 MSDU8493979 4OHC F

580 GXRU r r 98637 40HIT E

581 cxRUr27r466 4OHR E

582 MSMU4989838 4OHC F

583 MSDU5612879 4OHC F

584 oTPU6086785 4OHR E

,D* *?,2 ffi
Q/h))r /
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Sl No CntrNo SzTp F/E Cargo

58s MSDII980520 I 4OHR E EMPTY CONTAINER

586 MSMU78091l7 4OHC F STANDARD NEWSPRINT

587 MSNU6t 18808 4OHC F MOPLEN HP45(rJ, 13G25BC

588 TEMU9300025 4OHR E EMPTY CONTAINER

589 TEMU9062l70 4OHR E EMPTY CONTAINI]R

590 MSMU7378956 4OHC F STANDARD NEWSPRINT

591 FFAUl3'76124 4OHC F STANDARD NEWSPRINT

592 SEGU9212000 4ORE E EMPTY CONTAINER

593 TGBUT'799825 4OHC F MOPLEN HP456.I, BG25RC

594 s2LU9261076 4OHR E EMPTY CONTAINDR

595 TEMU9293857 40IlR. E EMPTY CONTAINEI{

596 MSNU7822940 4OHC F STANDARD NI]WSPRINT

59-l MSMU5710320 4OIIC F POLYPROPYLENE MOPLEN EP332K

598 TLLU7953443 4OHC F POLYPROPYLENE MOPLEN EP33 2K

599 cxRU 1418979 4OHI{ E EMPTY CONTAINER

600 MSMU8868686 4OHC F STANDARD NE,WSPRINT

601 CRLU1321433 4OHR E EMPTY CONTAINER

602 MSCU739l 897 4OHR E, EMPTY CONTAINER

603 MSDU5708733 4OHC F POLYETHYLENE LUPOI-I:.N 242 I H

604 TTNU8470863 4OHR E EMPTY CONl-AINEI{

605 cxRUl389042 4OHR E EMPTY CONTAINF]R

606 MSMU7213869 4OHC F
LINEAR LOW DENSITY
POLYETHYLENB LLDPIl

607 cxRUlll8797 4OHR E EMPTY C]ON-I-AINER

608 sEGlI9 l 80638 4OHR E EMPTY CONTAINER

609 MSNU2421673 2ODV F COATED PAPI]R C2S GLOSS

610 MSNU 1070569 2ODV F
QUICKLIME, SLAKED LIME ANI)

HYDRAULIC LIME. OTHER T

6ll TGBU36l 5283 2ODV F
QUICKLIME, SLAKED LIME AND

HYDRAULIC LIME, OTHER T

612 MSNU243l455 2ODV F COATE,D PAPER C2S GLOSS

6r3 MSNU2433 123 2ODV F COATED PAPER C2S GLOSS

6t4 MSMU l r03s45 2ODV F
QUICKLIME, SLAKED LIME AND

HYDRAULIC LIME, OTHER T

6r5 MSMU2Tl1494 2ODV F
HYDRAZINE AND HYDROXYLAMINE

AND THEIR INORGANIC SA

616 FRII I0191374 2ODV F
QUICKLIME, SLAKED LIME AND

HYDRAULIC LIME, OTHER T

6t7 UETU2877 I 09 2ODV F
HYDRAZINE AND HYDROXYLAMINE

AND THEIR INORGANIC SA

618 GAOU2440550 2ODV F
HYDRAZINE AND HYDROXYLAMINE

AND THEIR INORGANIC SA

6t9 MEDU5727839 2ODV F
QUICKLIME, SLAKED LIME AND

HYDRAULIC LIME, OTHERT

620 TRI]U1265683 2ODV F

HYDRAZ]NE AND HYDROXYLAMINE
AND THEIRINORGANIC SA

621 MSDU226l657 2ODV F SHiP STOCK

622 MSDU7092673 4OHC F

RECOVERED (WASTE AND SCRAP)
PAPER OR PAPERBOARD -

/ s"* ("2,/
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SI No CntrNo SzTp F/E C,rrgo

623 tsMOU6881025 4OHC F

624 cAtu7753517 4OFIC F

625 MSNUT 136745 4OHC F

l. t --

626 MSMU6678s79 4OHC F

627 c1'AU7379220 4OHC F

628 MEDU7336849 4()HC F

629 TCLU5649644 4OHC F

CC,_ .. _ -:: :r : --- .. --'-: . ,.-
(', : : :r:.

630 MSDU6369803 4OFIC F COIT :

631 MSMU43s8278 4OHC F

632 MSMU69(r1275 4OHC F
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EXECUTIVE SUMMARY

The Disaster Management Authority informed vide letter No. REV-k I ggl20l7,,Djv[D t]aterl:

2810312017 that, as per the directions issued by Ministry of Governn:ent and Forest. Government of
India and as per the directions of Kerala State Govel'nment, the port iblio of Oil spili Conrin_gencv

Management is entrusted with the State Pollution Control Board. Oil spill being an anthropogenic

hazat'd regulated under the specific rules related to pollution management and the primarl,
responsibility of conducting this exercise is with that of State Pollution Control Board. Hence. the

department of Environment and State Pollution Control Board were requested to co-ordinate r,vith Coast

Guard and District Administration regarding organiztng of mock drill. In this re_eard a meering.,,vas

held on 0210512017 in the Chamber of Environmental Secretary and decided ro prepare a Standard

Operating Procedure for the conduct of Mock drill. The Coast Guard also advised ro 
-qer 

the service of
Sri. Vijayakumar, Retired officer, coast Guard, Vizhijam for the preparation of Standard Operating

Procedure, and as adviser for the preparation of State Contingency Plan for Oil Spill and conduct of
mock drill for Shoreline cleanup. Sri. Vijayakumar submitted a de-ailerl operating procedure for
Shoreline cleanup. The Standard Operating Procedure includes the details regarding Environmental

consideration for Oil Spill, Shoreline Cleanup options and operations to be

considered,Equiprnents/general provisions for coastal spill control and clean up operations. Imporrant

contact detail of Government and Resources Agencies etc. The repofi r.vas also issued to Coast Guard

fbr remarks, if any. But no modification was suggested by them. For the conductin-e of mock drill at

Kochi, Standard Operating Procedure is published and same is to be updated regularly.
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ERNAKULAM

1. INTRODUCTION

The world has become more and more dependent upon oil based products, derived fi'on]

petroleum (Walther, 2Ol4). These products are used to fuel automobiles, pioduce energy, and

are used for machinery in various industries. Some of the products that come from petroleum

are gasoline, diesel, motor oil, kerosene, jet oil, heating oil, asphalt, and plastics' Oil is

primarily stored and transported in large volumes via tankers because populous countries use

large quantities of oils, and it is more cost effective to transport oil this way. However, while in

storage or in transport, oils are sometimes spilled onto land or into waterways' Oil spills are a

continuing problem throughout the world. Disasters such as the Deep water Horizon oil spill

and the Exxon Valdez oil spill, provide evidence that coastal oil spills pose danger to the

economy and natural resources, and could directly affect the public's health (Boufadel

et a1.,2011). The experience shows that it is very difficult to avoid some oil reaching the shore

line after an oil spill on sea. When oil reaches the shoreline, considerable effort may be

required to clean the affected areas. It is therefore essential that comprehensive and well-

rehearsed arrangements for shoreline clean-up are included in contingency plans.

Mechanical equipments and chemical treatment at sea are often insufficient to recover

all spilled oil. Shoreline clean up operations are often very difficult, expensive and tuay last

many weeks or months depending up on the amount of oil spilled' The clean up operation

also depends upon the weather condition, quantrty of oil spilled, the spreading pattem of the

spill, type of shore line, sensitivity of the area affected,prevailing contingency plan etc'' and

above all the response time taken against the spill. Hencea contingency plan and proper

understanding between the agencies involved in a shoreline clean up operations are highly

requiredforpreventingpollutionofshorelineduetooilspill.

2. AIM

The aim of the Standard operating Procedureon shore line clean up is

o To improl'e, check the preparedness and response action of

holders, different state government agencies and

oToimprovetheircoordinationonslrorelinecleanupoperations.

various stake
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3. ENVIRONMENTAL CONSIDERATIONS

3.1 Need to intercept the oil spill at in open sea

When an oil spill occurs in open sea water, the optional soiution is to intercept and

recover the oil before it reaches the shore time. This is because:

o Environmental damage is normally less critical ln the open sea water

environment

Logistics of oil removal becomes more complex in the varied natural

environment of coastlines compared with the oper sea.

Cost of oil recovery increases dramatically vr'hen oil reaches shore lnes
compared with open water operation.

3.2 specific parameters to be considered for shoreline clean up

When oil is spilled into the sea it undergoes a number of physical and chemical changes.

some of which lead to its removal from the sea surface, while others cause it to persist (ITOpF.
2011). An understanding of the processes involved and how they interacr ro alter rhe narure.
compositiotl and behaviour of oil with time is fi.rndamental to all aspects oil spiil response.

o Quantity of oil spilled

o Characteristics of the oil (type, toxicity, viscosity etc)

r Weathering process

' Prevailing on-site conditions (weather, season, tides, temperature)

o Whether the oilremains at sea or is washed ashore

. Shore line type or combination of types chips, peddler. sand. marsh

3.2.1 Chsracteristics of oil

When an active response is required, the type of oil, anC its probable behaviour r,vill

determine which response options are likely to be most effective. The main physical properries
that affect the behavior and the persistence of an oil spilled at sea are specii-ic gravitv.
distillation characteristics, vapour pressure, viscosity and pour point lITOPF, 201l). All are
dependent upon chemical composition, such as the proportion of volatile componenrs. and the
content of asphaltenes, resins and waxes.

i) Specific gravity of oil
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It is its density in relation to pure water, which has a density in relation to pllre

water, which has a specific gravity of 1(ITOPF, 2011). Most oils are less dense

or lighter that sea water which typically has a specific gravity of about 1'025'

The specific gravity determines whether or not the oil will float. The oils with a

low specific gravity tend to contain a high proportion of volatile components and

to be of low viscosity.

Distillation characteristics

It describes the volatility of oil. In distillation process, as the temperature of oil is

raised, different components reach their boiling point in succession, evaporate

and are then cooled and condense (ITOPF, 2011). The distillation characteristics

are expl.essed as the proportions of the parent oil that distill within given

temperature ranges. Some oils contain bituminous, waxy or asphaltenic residues,

which do not readily distil even at high temperatures and are also likely to persist

in the marine environment or extended periods.

Vapour Pressure

It provides a further indication of the volatility of oil (ITOPF, 2011). A vapour

pressure greater than 3kPA (23mmHg) is the criteria for evaporation to occur

under most conditions. Above 100kPA (760mm Hg), the substance behaves like

a gas. Gasoline has a vapour pressure of between 40-80 kPa (300-600 mm Hg).

Viscosity

It is the resistance to flow. High viscosity oils flow less easily that those of lower

viscosity (ITOPF, 2011). All oils become more viscous (flow less readily) as the

temperature falls.

Pour point is the temperature below which oil no longer flows and is a function

of its wax and asphaltene content. On cooling, oil will reach a temperature,

termed the cloud point, when the wax components begin to form crystalline

structures. Crystal formation increasingly hinders the flow of the oil until on

further cooling the pour point is reached, flow ceases and the oil changes from a

liquid to a semi-solid.

Toxicity Two samples of two spilled oil must be checked in order to know the

toxicity of oil. This is important to be able to judge the envilonmental damage to

any organism at the shoreline as well as the steps to be taken by clean up team

regarding the mode of operation, selection of equipments, and mode of disposal

of collected spilled oil.

3.2.2 WeatheringProcess

ii)

iii)

iv)

v)

vi)
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The combined effects of the various natural processes namely spreadine.

evaporation, dispersion, emulsification, dissolution, photo-oxidation. sedimentation and

sinking, shoreline interaction, and biodegradation acting on spilled oil. collectively are

known as 'weathering'. An oil slick also drifts according to the rvind and currents.

Spreading

As soon as oil is spilled, it immediately starts to spread over the sea

surface. The speed at which this takes places depends to a great extent on

the viscosity of the oil and the volume s_:illed. Fluid, lorv viscosity oils

spread much faster than those with high viscosity. Liquid oils initially

spread as a coherent slick but quickly begin to break up. As the oil

spreads and the thickness reduces, its app:arance changes ltom the black

or dark brown colouration of thick oil patches to iridescent and silver

sheen at the edges ofthe slick. Rather than spreading as thin layers- semi-

solid or highly viscous oils fragment into patches which move apart and

may sometimes be centirneters thick. The rate at rvhich oil spreads or

fragments are also affected by waves, turbulences. tidal streams and

currents - the stronger the combined forces.

Evaporation: The more volatile components of oil will evaporate to the

atmosphere. The rate of evaporation depends on ambient ternperature and.

wind speed. The greater the proportion of components with low boiling

points, the greater the degree of evaporation.spilis of refined products.

such as kerosene and gasoline may evaporate completely within a ferv

hours. There may be a risk of fire and explosion or human health hazards.

when extremely volatile oils are spilled in ronfmed areas.

Dispersion: It depends upon the nature of the soil and the sea state.

proceeding most rapidly with low viscosity oils in the presence of
breaking waves. waves and iurbulence at the sea surface can cause all or

part of a slick to break up into droplets cf varying sizes which become

mixed into the upper layers of the waier column. Smaller droplets remain

in suspension while the larger ones rise back to the surface whether they

either coalesce with other droplets to reform a slick or spread out in a

very thin film. The dispersed oil mixes inro ever greater volumes of sea

water, resulting in the rapid and very substantial reduction of the oil
concentratiorr.

ii)

ii i)
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iv) Emulsification: Many oils take up water and form water-in oil

emulsions. This can increase the volume of pollutant by a factor of upto

flrve times. Emulsions form most readily for oils which, when spilled,

have a combined Nickel,/Vanadium concentration greater than 15 ppm or

an asphaltene content in excess of 0.5o/o. Formation of water in oil

emulsions reduces the rate of other weathering processes and is the main

feason for the pelsistence of light and medium crude oils on the sea

surface and shoreline.

v) Dissolution:

The rate and extent to which an oil dissolves depends upon its

composition and spreading, the water temperature, turbulence and degree

of dispersion. The heavy components of crude oil are virtually insoluble

in sew water whereas lighter components, particularly aromatic

hydrocarbons such as benzene and toluene, are slightly soluble. However

these compounds are also the most volatile and are lost very rapidly by

evaporation, typically 10 to 1000 times faster than they dissolve. As a

result, concentration of dissolved hydrocarbons in sea water rarely

exceeds 1 ppm and dissolution does not make significant contribution to

the removal of oil from the sea surface.

vi) Photo-oxidation: Hydrocarbons can react with oxygen, which rnay either

lead to the formation of soluble products or persistent tars. Oxidation is

. promoted by sunlight. Even under intense sunlight, thin oil films break

down only slowly and usually at less than 0' lo/o per day'

vii) Sedimentation and sinking: Dispersed oil droplets can react with

sediment particles and organic matter suspended in the water column so

that the droplets become dense enough to sink slowly to the sea bed.

Shallow coastal areas and the waters of river mouths and estuaries are

often laden with suspended solids that can bind with dispersed oil

droplets, thereby providing favourable conditions fbr sedimentation of

oily particles, In brackish water, where fresh water from rivers lowers the

salinity of sea water and therefore its specific gravity neutrality buoyant

droplets of oil maY sink.

viii) Biodegradation: Sea water contains a range of marine micro-organisnrs

capable of metabolizing oil compounds. They include bacteria, moulds.
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ix)

source of carbon and energy. Such organisms are distributed rvidely

throughout the world's oceans although they are most abundant in areas

with natural seeps of oil or chronically polluted coaster warers. Typically

those close to urban centers which receive industrial discharges and

untreated sewage.

Combined processes : Spreading, evaporation. dispersion, emulsification

and dissolution are most important during the early stages of tehs pill

while photo-oxidation, sedimentation and biodegradation are longer rerm

processes that determine the ultimate fate of oil;. Dispersion and

emulsification are competing processes, with dispersion removing oil

fi'om sea surface and emulsification causes the volume of pollutant to

increase and persist.

Fig. Crude oil - fresh
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Fig. Emulsified crude oil

Fig. Fresh fuel oil (Fluid and black in colour)
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Fig. Emulsified Heavy fuel oil
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Fig. Weathered oil on sand beach

Fig. Translucent base oil

3.2.3Prevailin g On-site conditions

Wind, current and wave pattem which exist or could develop must be known as well

as the temperature, These will influence the movement of the spilled oil which in turn, will

affect the success associated with the usage of various types of equipment and with cleaning

procedures.It is important to be new currant high and low tide levels and time in order to plan

for efficient cleanuP oPeration'

3.2.4 Shoreline TYPes

Various shoreline tlpes have different vulnerability to oit spill and the pattern of

removal of oil. Different clean up techniques are applied depending on the type of shore' The

flexibility of cleaning effectively in also dependent of the type of shore line found'
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The shore lines can be divided into three zones according to their feafures.

i) Near shore zone.

iD Inter tidal zone.

iiD Back shore zone.

i) Near Shore Zone

The near shore zone is always located below the Low Water mark (Submerged) and

receives on ly sl ight contamination.

ii) Inter - Tidal Zone

The inter -tidal Zone (foreshores) in the area between the lorv Water Nlark and the hi-sh

water Mark. If this foreshore receives a lot of wave action, the part of the zone nearer to rhe

high'water mark will receive most contamination. If the wave action is less. the oil rvill cover

the entire foreshore.

iii) Back Shore Zone

The back shore zone is located above the level of normal wal.e acti.,,,itv. This area r.vill

normally only be affected by the oil in cases of storms or excep-ional high tide level.

3.2.5 Special Consideration

Some shorelines have very sensitive periods of the year rvhich int'luence decisiol
making client on oil spill cleanupbased on ex-wild life nestirrg, bird migration an6 sand beaches

are associated with high amenity value of national importance.

3.2.6 Contingency planning

Mapping of sensitive areas along shorelines which could receive oil pollution from sea

is of great help in operations planning during an oil spill. Areas r,vhich have been deemed

sensitive can then be protected in advance of the pollution, so that deposition onto rhe siroreline

can be avoided. .

The normal floating debris of the sea in usually deposited on the shore depends upon the

duration of tlre culrent, prevailing winds etc. The identification of areas rvith hi_eh levels of
stranded debris will give on indication of the areas which will be subjected to the heaviesr

contamination. It is also important to identifli disposal sites for material collected during
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cleanup operation. This information must be readily available before any cleanup operation.

The searching for a disposal site during the operation in not possible as other matters dominates.

4. SHORELINE CLEANUP OPTIONS AND OPERATIONS TO BE

CONSIDERED

4.1 Shoreline cleanup options

There are four options to be considered before a clearing up operation is initiated'

i. Do not clean

ii. Clean but to a minimum.

iii. Clean to full restoration

iv. Clean to pristine level

4.1.1 Do not clean

The reason for this option can be,

o Cleaning will do more damage than the oil.

o Area will be cleaned naturally by high wave action.

r Area has little value and the costs for cleaning will be prohibitively high.

4.1.2 Clean but to a minimum standard

The affected shoreline has little value

sensitive areas if not removed.

4.1.3 Clean to full restoration

itself but the oil could be spread to other

The shoreline is important and must be restored to its pre-spilled condition.

4.L.4 Clean to pristine level

The shore line may the cleaned to a standard higher than the pre-oil spill condition due to

demand from government agencies/public.

4.2 Shoreline cleanuP oPerations
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The shoreline clean up operation is normally not an em3rgency operation as in the case

with an oil spill on open water. A clean up project can last manv r.veeks or months dependin,u

on the amount of oil spilled.

Shoreline clean-up operation is typically divided into three stages.

Stage I - Removal of gross pollution and lube oil

Stage II - Removal of oil

Stage III - Final cosmetic/ aesthesic treatment

4.2.1Removal of gross pollution and Bulk oil

This is recovering the floating oil at the water's edge and removal of thick oil layers on

the shore. Mechanical equipments such as skimmers, transirring pumps, vacuum trucks.

shovels, buckets are required.

In unit operations, the option of allowing vacuum truckers into the shore to suck up the oi1 may

be attractive. However the usage of heavy machineries depends upon rhe accessibility and

sensitivity of the area.

4.2.2 Removal of leached oil

The second stage in the removal of moderately contaminated stranded oii and oiled

bleach materials. A cleanup operation will often start at this stage of the oil spill in quite

restricted or the oil has been present on the shorelines for some times and penetrated the top

layers. Mechanical equipments are required for this stage and :his includes skimmers. pumps.

vacuum trucks and buckets.

4.2, 3 Finul Cosmetic/aestltetic treatntent

This is the final stage of the cleanup operation. The level of the clean up or rhe final appearance

of the polluted area to be discussed/agreed by all interested parties to avoid misunderstandings.

At this stage absorbing materials can be used for removing oil from the shoreline. The

use of dispersing agents can also be useftil if permitted by the authorities. A shoreline cleanup

operation is expensive as it requires a lot of personal, equipment time. In ord,er to control the

costs of the operation it is essential that the objectives for the cleanup are fully described.

4.3 Shoreline Clean up techniques
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cold water)

The clean up techniques which can be used depends upon the nature of the shoreline'

The types of shoreline are:

' l. Rocks and man-made structures

2. Cobbles, Pebbles and shingles

3. Sandybeaches

4. SedimentarY

4.3.1 Rocks and man-made structures

Rocks exposed to wave action will normally have a high self cleaning potential and

cleaning these areas are not recommended. However, if the wave action is low or the man-made

structures (harbour, jetties etc), it can become necessary to clean up the oil spill (Fig' 1)' In this

case the following stages should be followed'

Step 1. Removal from sea using skimmers combined with booms

Step 2. Removal fi'om structures using high pressure/ spray cleaners (hot or

Step 3. Sorbents dispersants and dispersals

Step- I

I . Use skimmers, pumps for recovery of floating oil

Z. On tidal shorelines the oil must be flushed fi'om the rocks/ concrete towards a boom

combined with a skimmer at the water edge. The optimum solution in to use booms, to

encapsulate the area being cleaned as completely as possible'

3. The area should only be cleaned in conjunction with mounted boonrs' Any oil fluslied

into the sea will return.

Step- II

1. Once the free oil has been removed, high pressure cleaners should be employed for

cleaning the rods/ concrete. For this purpose, sea water should be used'

2. Steam cleaners can use after taking consideration of presence of micro organisnr and

ecological damage.

3. Booms and skimmers are used for receiving the flushed oil' The boom is to be placed at

the water edge and the skimmers at the surface of the water level.

Step- III
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The use of dispersants, if ecologically suitable/permitted, can be achier,,ed by a spralzing

tidal zone just before the incoming tide submerges the area.

The use of absorbing materials can also be started forrecovery of oil sheen presenr

and oil leaching out firm rocks/concrete.

in the inter-

in the water

Fig. I Black rock rosembling oil contaminrrion

4.3.2 Cobbles, pebbles and shingles

This type of shorelines is very difficult to clean as large quantit,T of the oil rvill penetrate into
the gaps between the stones (Fig. 2). A careful cleaning is necessary as important and rvell
established plant communities are present around the stones

Step- I

The same technique as for rocks and manmade

machinery cannot be used because of poor load

well as damage to plant communities.

structures can be used here. Horvever, heavy

bearing characteristics this kind of Sholes as

Step- II
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High pressure cleaners with cold sea water should be used to flush surface oil to the water's

edge where boom and skimmers have been placed'

Step- III

Stones that retain a greasy fihn after the use of high pressure cleaners can be pushed into sea in

non-tidal areas where they will be gradually cleaned by wave action.

The area where the clean up takes place should be surrounded by boom. The use of dispersants

is not recommended as it will allow the oil to penetlate deeper into the beach materials'

Fig.2 Heavy oiling with penetration (Shingle beach)

4.3.3 SandY Beaches

Pure sandy beaches are norrnally exposed to strong wave action or currents and have a high

self-cleaning potential. In the summel time, an immediate cleanup operation is necessary

(Fig.3). The polluted sand can remove after considering the possible erosion' During this

operation the transportation of polluted sand is to be taken into account as the quantity of debris

can be up to 20 times the quantity of recovered oil'

Step- I

a
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Removal of surface sand which has been polluted. This can be done by either using hear,v

machinery or alternatively by using shovels and plastic bags. The disadvanta-ee of usin_q heary.

machinery is the large volume of sand in the recovered oil rvhich r,vill give problem rvith

disposal.

Step- Il

Transfer the polluted sand with shovel by manually to trucks for temporary storage sites.

If available vehicles are not reachable to the site, then the manually collected oily sand r.vill

have to be filled into heavy duty plastic bags. Precautions sho.rld be taken not to overilll the

bags.

The bags should be protected against exposure from direct sunlight for long periods as plastics

are prone to decomposition. The oil will often penetrate 30 cm dorvn into the sand (depending

on its viscosity) and this may make the polluted area too/large and make logistics;,erosion

problern. It is irnpossible to clean the whole length of a beach ar one time. The beach must be

divided into smaller section of approximately 100 metre, dependin-e on the number of
people/infrastructure available in the site. Flood lighting is esse:rtial rvhen r,vorkine \,vith beach

cleaning at night and diesel driven generators are necessary.

Step- III

The remaining part of the oil can be removed by spraying dispersant a-genrs approxrmatel_v 30

min before an incoming tide.

Non tidal shores can be flushed with sea water. Tar balls which remaining can be collected
nornrally by shoveling the beach material through much screens. After the drainine. discolored
sand can be lightly covered with fresh sand.
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Fig.3 Layers of black sand and yellow sand which give impression of contamination of

shoreline by weathered oil

4.3.4 Sedimentary

In sheltered areas the sediment contains lighter mud particles and more marine life.

Sedimentary areas are having very less self cleaning properties due to the low wave activity.

Muddy areas have difficult accessibility removal of the polluted soil will often do more harm to

the environment the oil pollution itself. Cleaning requires that damage trenches are dry to aid

pooling of the oil using less pressure flushing with sea water. The accumulated oil is then

removed by pumps.

Manual removal of the top zone oiled material in the only possibility to vety soft muddy shores.

4.4 Equipments/General Provisions lbr coastal spill control and clean up operations

4.4.1 F'or lightening oPeration

a) Pumps

b) Tankers and coastal barges

c) Fenders /4,
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d) Buoys

e) Hoses (Fig. 3)

0 Generators (with fire proof )

g) Heating equipments (for high viscous oil )

h) Communication equipments

Fig.3 Skimming

4.4.2 Bor containment

a) Booms

b) Tugs

4.4.3 For supply of fuels

a) Oil bowsers

b) Intermediate storage tanks

c) Pumps (rnandatory for air craft refilling )
4.4,4 For transfer of oil

a) Pumps

b) Boats

c) Fenders

d) Hoses with floatation aids

e) Heating equipments (if necessary )

0 Shore reception facilities

g) Communication equipments
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4.4.5 For application of treatment chemical

a) Containers

b) Spraying equipments (Fig. a and 5)

c) Boats and /or aircraft

d) Transfer pumps

4.4,5 For surveillance (spill)

a) Eqniprnents for rccotding wind spced and directiorr (anett-totrctcr)

b) Explosiort tttelet'

c) Sarnpling container

d) Spill cameras

c) Vidco cameras

4.4.6 Generalprocessing

a) Protective clothing for every leady (such as overall, boats, glovcr, goggles etc)

b) Cleaning matcrial - rags, soap, detcrgents brushes. Equtptt-rcrrt ttl clcatl cloths,

nrachinery ctc - with jets of hot water'

c) Plastic bags (lieavy duty ) for collectir,g oily debits

D7r"u
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Fig. 5 High pressure hot water washing

4.5 Organization and tanks of a cleanup operation

Before and during cleaning up of shoreline, it is important that both the chain of
command and individual ranks are clearly defined. A beach supervisor should be appealerJ-

who will be responsible for the cleanup operation. Public safety in under the responsibilitl' of
the beach supervisor.

Crude oil and produces are complete chemical mixtures and must be treated lvith caution. The

health hazards (Toxicity) can be listed under for general headings.

1) Effects of Vapors

2) [nhalation (Aspiration)

3) Skin contact

4) Ingestion

In order to ensure that the clean up operation will work best. the fbllowin_e organDation

guideline and ranks are recommended.

1) The work forces are directed into groups of max 1 0 people.

2) A Tearn leader is appointed for each of the groups.

3) The team leaders refer to the beach supervisor.

4) Each group is assigned to a special section of the shoreline or a specialjob
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withip the lirniterJ shorclinc if the clean up operation in to thc done scction by

scctiot-t.

5) The activation which the group should carry out must be clear and vcriflablc.

4.5.1 Team leaders

The teatn leader (s) appointcd must ensurc that:-

l) Records of all the work carried out by the group in ntaintained and harrded ovct' ttl thc

Beach Supcrvisor'.

2) persollel ipvoiyecl are issued with adequate protective working clothirrg trtlcl olher

saitly equipment such as:-

a) Hearing Protection

b) IIcad Protcction

c) EYe Protectitln

d) Oil resistant gloves

c) Protectivc foot wcar'

0 Oil resistant overalls

g) Lif-e Jackets etc.

3) The tearn leader is responsible post his / her grollp foltowing the sali:ly and health

rcgulations.

4.5.2 Bcach supet'visor

The Beach supervisor is responsible for:-

a) Promises of floodlights, generators, shovels and buckets'

b) Provision of personal cleaning and toilet facilities'

c) The crew working on the Beach have breaks with refi'eshments

d) A1l vehicle movements are controlled

e) Au the Equipments are cleaned after use and ready for the next day.

f) Make the area is out of bends until individuals have received a full safety briefing

g) Appoint a responsible person for dealing with pross'

h) Keep the general public at a safe distance only authorized personnel in allowed undo

the Beach during operation. In this true assistance of local police can utilized'
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4.6 Preparation of Shore-line cleanup operation plan

The Beach supervisor should draw up an others plan of action before field cleanin_u

operation are begin. This plan includes:

The agreed acceptable cleaning status to be achieved.

a) Do not clean

b) Clean but to a minimum standard.

c) Clean to fullrestoration

d) Clean to pristine level.

e) Tanks for each of the team and from leaders

0 Outline of the procedure to be followed by each team.

g) Equipment to be used for the operation

h) Vehicle traffic and storage

i) Working periods

j) Safety check list

4.7 Health and safely Aspects of a shore Iine clean - up operafion

The health and safely aspects are of prime irnportance in a clean up operation qroup

team leaders must inform their teanl members about the satbty regulation thar must be

followed group members who are unable to follow procedures should be asked to leave the

area failure to fbllow safety procedures put other peoples safety in leopardy.

4.8 Accidents after occur due to rules not being adhered to

The most common rules to be followed are:-

a) Communication System must be defined and checked

b) Tools must not be lift scattered on the Beach.

c) Working personal must be will illuminated during operatiDn.

d) Resets for vehicles to be earmarked.

e) Personal must be equipped with adequate safety clothing.

f) Equipments using in the Area must be fire proof.

g) Adequate safety precautions be ensure before using chemicals for combatrn-e oil spill.
h) Instant access to correct/clean Eye/Body in an accident oclurs.

i) Proper cleaning and maintenance of equipment during operation must be called oiT.
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j) Every team leader must be familiars with procedures in care of any injuries to personal

such as.

k) Callambulance.

l) Report to beach supervisor.

m) Escort ambulance to injured person.

n) One person follows the injured to the hospital and repofts beach to beach supervisor.

o) The family of the injured to be informed etc.

p) Safety drill on equipments to people working on the site.

4.9 Agencies Designated and their Responsibilities

Shoreline oil spill response is a collective action by all the concerned agencies such as Central

'Government, State Government, Resource Agencies and Oil Handling Agencies. A shoreline

cleanup project can last many weeks or months together depending on the amount of oil spilled,

environmental conditions and prevailing weather condition etc.

The success of the response action depends upon the effective response to oil spill at the

shoreline. To achieve this responsibilities, lines of command and communication are

enumerated in the following paragraph for efficient coordination between agencies involved.

No. Agency Functional responsibilities

I Indian coast guard 1.1 Central coordinating authorising with all agencies on

a oil spill response

1.2 Advise on clean-up operations

1.3 Advise on clean-up strategies

1.4 Assisting on air sunreillance

1.5 Assisting on WIRELESS COMMUNICATION

network with different Government/Resource
agencies

1.6 Froviding logistic support in movement of men and

material.

1.7 Providing available specialized pollution machineries

for the cleanup operation

2 INDIAN NAVY 2.1 froviding facilities of their communication/operation

center to receive/disseminate repofis of maring

2*
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pollution accidents

Logistic support in movement of men and materials
to the incident site.

Providing available/suitable vessels for transporting
pollution response equipments.

Nodal agency for the implementation of cleanup
operation

Co-ordinate different State Government agencies
such as Police, Marine Police. Health Departmenr.
Fire & Rescue team etc. for the provision of men &
material for the operation

Arrange volunteers from NGOs. Civil a.sencies.
Colleges, Schools for blean-up operation.

Render all possible assis:ance to the On Scene
Commander of the cleanup ,fperation

Identifz/earmark disposal s ites. rec-v*c ling fac i I itv tb r
the spilled oil.

An'angement of logistics to the participants

with State Pollution Control Board.

Nodal agency for the conducr of the
operation with District Adminisrration-

aa*il

Nodal agency for coordinating differenr resource
agencies in the area for possible assisrance

,/ z'^<

Coordinate with scientific laboratory for anitysur*g;fl
spill oil sample.

Coordinating with district Administration of the
affected area for taking necessary mitigation acrion. 

i

I

I

Coordination with scientific and health deparrments
to assess the effects of pollution to the human bein,s
and the ecological system.

Assist District Administration on conducting regular
/Exercises on shoreline cleanup ',vith

!

Updation of Contingency Plan
operation

on beach cleanun 
I
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NGOs, stal<c holdel's, resotlrce agenclcs.

4,8 Updatt"g of scientific data regarding species and

shoreline sensitivity.

4.9 Ass"ss ihe environmental damage and provide

necessary remedial measures,

4.10 pacilitate restoration measures of the affected

shoreline/control areas.

5. KERALA STATE
MARINE BOARD

5.1 Assist the district Administration/Kerala State

Pollution Control Board in shoreline cleanup by
providing available resources such as trained men,

Tugs, vessels, Barges etc.

5.2 Coordinate with District Administration for issuing

notice against the polluting shop master/owner for

cleanup operation.

6. STATE COASTAL
POLICE

6.1 Provide resources such as vessels for conveying PR

Personal and PR Equipments on the spill site

6.2 Secut= the area from the general public for the

smooth conduct of the Beach cleanup operation

7. STATE FOREST
DEPAIi.'I'MENT

7.1 Pt""id" information to the OSC regarding list of
species reside in the affected area.

7.2 Removal affected species ft'om the area

1.3 Ars,st Dist.ict Administration on clain-r from polluter

q STATE, FISHERIE,S
DEPARTMENT

8.1 Assist local Administration regarding sensitive areas

for protection

8.2 Provide available vessels for the operation

Advise fishermen on the effects of oil pollutrorl

8.3 t*pose Ban on fishing in the affected area.

8.4 esrm nittrict Administration on clairn pertaining to

on fishing days and restoration of fishing areas'

9. OIL HANDLING
AGENCEIS AND
PORTS

9.1 Coordinate with District Administration on shoreline

cleanup.

9.2 Prorid" tr"it*d T.chnical personnel for the operation

9.3 Provide arailable PR Equipments for the cleanup'

9.4 Pr'""id" ,tt A""ttable infi'asttuctures, useful for the

cleanup operation including manpower

,2ru *"/
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9.5 Provide suitable vessels for conveyin-e men &
material.

10. OIL COMPANIES
AND RESOURCE
AGENCIES

10. I To Assist the Local Administration with available
resources such as trained personnel. materials and PR
Equipment.

10.2 Assist the Administration on possibility of re-c,vclin_e
the collected oil.

10.3 Arranging vessels for treating polluted oil

10.4 Arange storage facilities for Transhipped oii

4.10 List of available pollution response equipment

Ihe lists of available pollution response equipments in Cochin Porr Trust. Bharath Petroleum

Corporation Limited (BPCL), and Petronet LNG are given below:

4.1O.1COCHIN PORT TRUST

SI,

EQUIPMENTSRE

QUIRED FOR
RISI(CATEGOR
YA PRI]SENT INVENTORY

TO BE
PROCUREDUPGR
ADE TO TIER -
1AS PER OISD,
COASTGUARI)

0r
oit- BOOM -2000
M

2000 ( 500 MTR RIGID
AND NIL

15OO MTR
INFLATABLE)

02
SKTMMER-14 (20
TPH) 1 rN NO. 50 TPH (MULTT 3X2O TPH

WTLL BE
COMPLETE BY

SKIMMER) fLrliE l0l 7

IINNO5TPH

I IN NO SKTMMER
VESSI]L 60

TPI-I

03

OSD
APPICATOR- 6
NO NIL 6 BY JUNE 2OI7

04 OSD IOOOO LTR 1 0000 LTR NIL

*2/ () /h)
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05

ITLEX BARGE -

04 ( r0 TONS) N]L 4 BY JUNE 2017

06

BOOM
SUSTAINABLE
IN NIT, 2 TO BE, PROCURED

STRONG
CURRENTS IF

CURRENT WITH
IN 4 KTS

01

SORBENT
BOOM PACK
500 5OO MTR NIL

MTR

08

SORBENT
PADS-2OOO NO I 000 10000 BY.]UNI]

09

SHORE LINL,
CLEAN UP 5 SETS NIL

EQUPT

MINI VACCUM
PUMPS

OSD
APPLICATOR

FAST TANKS

{.I0.2 BPCL

01
SPS CERTIFIED MAINTENANCE VESSEL,
MT OCEAN AQUAMARINE

THIS VESSEL IS STATIONED IN SPM

ROI-IND THE CLOCK

02

SUPPORT VESSEL,
MT ALLIANCE

03

CIL SPILI
CONTAINMENT
BOOM OF 2OO IV

LENGTH-O3 (600 m)

04
12OO LTRS OF OIL DISPE,RSAN'f

31 I
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SPILL
DISPE,RSANT
ALONG WITH
TWO NO. OF
SPRAYING ARMS

AND SPRAYI\G
ARMS KEPT ON
BOARD
MAINTANANCE
SUPPORT
VESSEL

4.10.3 PBTRONET LNG

IIARBOUR BOOM W]TH POWER PACK &
COMPRESSOR 3X250 M

SI(TMMI]RS WITII POWE,R PACKS 1

IIIGII PRESSURE JET WASHING PUMP 1

SORBENT PADS s00

OSD 4900 L

OSD APPI-ICA'|OR SIDI] BOOM 2

OSD APPT,ICATOR SPRAY NOZZLE 2

iMO I-EVEI- II CERTIFIED MANPOWER 2

4.11 Important contact detail of Government and Resources Agencies

sl.
No. Company Name

Tele No.
Office

0l 4.MBULANCE STD Code : 0484
Anrbnlancc (Civil) 101

Dhanavanthari Service Societv 0484-t3648 I 5

Ernakulam Karayogam 0484-23648r5

General Hospital 0484-2361251

02 t Guard (Mumbai) STD Code:022
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022-243 7 9 47 8,243 I 5 089

)22-
25101045

coMCG(W)

Chief of Staff 022-2437 8039, 243 083 8 5

)22-
23679038

Chicf Staff o fficcr(OPS) 022-24312472

022-
25108251

Chief Staff Of fi cer (Tech) 022-24379868

Regional OPS & Plans Officer 022-24376133

Main signal Office 022-2437 920 l, 27 37 1 403 (F)

Ops Centre(west) 022-24332554, 243337 27 (F)

Comtnander Dist No.2 022-24222696

Pollution Response team (w) 022-24321094

03 COAST GUARD KOCHI STD Code :0484

Commander (Kerala) 0484-2218121 u+6+-./.L))ov6

Llxecutive Otficer 0484-2218320 0484-2231436

0484-2231436
Operatiou Officer 0484-2218969

Main SignalOfllce 0484-2218460

22n rc4 $)
Operation Centre 0484-22181)69

COCHIN SHIPPYARD STD Code : 048404

Clhairmatt O4B4-237 31 5 5, 23 70897(Fax)

Director (OPS) 0484-2381449, 2380 1 8 1(Fax)

ffiIixchange

9446055186

05 USTOMS

0484- 2668068(F)Commissioner of Customs

Asst, Commissioner (P) 0484- 26685 1',7,2666861

bry
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Spcricntccl

0484- 2668468(F)

0484-266686t

Chntrol Room (24IIrs) 0484-2397204

(-Llstolls and Uetltral ltxcise

)484-2391352,23904

23e04j8(F)
)6 I(IL I UULLIIU I URS OIi'S ATE

'l rivanclluut

0471-2462471t

2423001 0471 -2463363
I(;llanr 0474 _2794900

Alappuzha 0477 -22sr720
Ilt'tral<n Iarrr 0484 -2423001 0484 -2422982
'l'richur 0487 _236t020t23622-O ME7 -2361020
MalappLrrarn 0483 _2734355 0483 - 2734355
I(anuur 0497 _2700243

Kasargod 04994 - 256400

Pathaltamthitta 0468 _2222505

dul<l<i 04862 * 233103

I(ottayaru 0481 _2562001

I(ozhilcl<odc 049s _2371400

)7 ft<l, SIA'l'fON S'ID Code: 0484
I

Ii'irc Station (Civil), Ernakulam 101,2205550(Fax)

Fire Station, CPT 0484-2666sss

Iiire Station, INS Vendr"rruthy

0484-

2872300,2872425

F'ire Station, INS Garuda 0484-2812200

Iiire Station South Jetty 0484-2874647

ClLrb Road Ernakulam Firc Station 0484-23s5101

File Station Mattancherry 0484-2225555

OB
FISHERIES STD Code :0484

FSI 0484-2226860

09
INTELLIGENCE AGENCIES
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AdditionalDG, IB 0471 -244117818

SP, IB,'frivandruur 047t -24411818

Jt. Director, IB 0471 -2322912(F)

Commissioner Ernakulam (SIB) 0484 -239446e(F)

0484 -2315266

SP, SSB, Ernakulam 0484 -240293s(F)

Additional Director of Special

Bureau

)484 -2330567

)484-2370568

10
KERALA STATE POLLUTION CONTROL BOARD

Regional Office, Ernakulam

0484 -2207782,

2207783,2207784,

2207785,2207786

District Office - 1, Ernakulam

0484 - 2207782,

2207783,2207784,

2207785,2207786

District Office - 2, Ernakulam

(Perumbavoor) 0484 - 2593747

L,nvironrneutal Surveillauce Cetrter 0484 - 2545618

llead Ofllce, Thiruvauanthapltram

047t -2378t53,
2318154,2318155,

2318156,2312910

ll KOCHI REFINERIES LTD STD Codc :0484

General Manager (T&D) 0484-2120868

General Manager (OPS) 0484-2770460

Fax 2720855

12
KOCHI PORT TRUST STD Codc :0484

Exchange

0484-266687U

2668 1 63(Fax)

Director (OPS) 0484-2381449

Clrairman

0484-

2668200,2668566

Dy. Chailman 0484-2666592

Traffic Manager 0484-2666418

Dy. Conservator 0484-2666417

35
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Ilarbour Master 0484-2666410

Fire Station 0484-2666555

Chicf Mcclical Officcr 0484-2666402

l3
MARINE BNFORCEMENT

SPME&V 0471 -23t7524

DSP

09447141 1 83,

9441 141t84,

944',/ 141180

Beypore 0495 -2414014,

24t4014(b)

Kannur 0497 - 2132487

Neendal<ara 0476 -2680036

Vizhinjarn 0471 -248033s

Vypin

CI, Sajeevan

0484 -2502768

14
MIIDICAL STD Codc :0484

INIIS San-jivarri Casnalty Centre 0484-28725t7

MI Roonr, INS Garuda

0484-

2812200,2873020

MI Room, INS Venduruthy 0484-2879999

General Hospital

0484-2360002,

2361251

MedicalTrust Hospital 0484-23581 001 -1 4

City Hospital

0484-

2361809,3043010,1

L,l2

iMA BlDuty Officcr bank

0484-

2361549(Fax),2350

522

Duty Provost Staff 04842872080

NORn Police Startion

0484-2872500,

2872460

Naval Provost Marshal 0484-2872019
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Police Control Roorn (Civil)

100, 0484-

2359100,2359200

Police Station - Ernakulam South 0484-23s93s0

Police Station - Willingdon

Island(HT) 0484-2666005

Port Registration Office -
Willingdon Island (Port)

)484-

1666027,2666871

)484-2666027

15 \AVY KOCHI
STD Code :0484

Maritime Operation Centre
)484 -287 2466, 287 8257 (F)

chicf of Statf (coS)

0484-2872003
287 2004 (R) 0989s7092s9

CSO OPS
)484 -287 2009, 287 98 l7 (F)

Comtnand OPS Offlcer
)484 -287 25 52, 287 2003 (F)

Comrraucl Aviation Offi cer
)484-2872594

liaruda OPS 01ficer
)484-2879811

lLo )484-28110501 2816043

Staff Officer (OPS)
0484-28788 1 1

INHS Saniivani )484-2812511

Fire Brigade (Navy) )484-28723001 2425 I 2200

DUTY OFFICER INS Venduruthy | 0484-25312531 125292520

DUTY OFFICER INS Garuda )484-2813002

DUTYOF'FICERINHS So@
DUTY OFFICER INS
Dronacharya

0484-2218341
' 103

l6 OtL COMPANIES STD Code: 0484

Tndian Oil Corporatiorr ote.a)?l qRO0 ?il 2601 (Fax)
)484-2721095

Bharat Petroleum n4R4t7 ) ol.l 1 ?,7 20 162(Fax)

Hindustan Petroleum (Black) 2319888, (Fax)

I I industan Petroleum (White) 2182699 (Fax)

11 OII, HANDLING AGENCIES

Cochin Por-t Ttust 0484- 2666410

ft,,2

/ Ytl3
rrivn3 roinr?
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0484-26664 t 7 (t;)
I

ort Control
0484-2667 105 I

HPCL, humbanam

BrcL

0484-27747 18

0484-2782695

0484-2722061t2720992

84-2785344

84-2782699

TIPCL. Kadavanthra
0484-23ts322t2312141

Southern Refi neries I-TD
047 t -2s34944 7t-2534942

IOC, Panamballi Nagar
0484-2312741t2310392 3r9800(F) 

I

IOC, Willingdon Island 0484-2784224
0484-266601s(F)

-l
r
666298(n i

I(ochi Rcfincries
0484-282t311

Kerala State Pollution Control

Board

MMDffi
0484-2206561
0484-2201784

04841666104

I

I

I--l
ltt STATE POLICE

DGP of Police, Trivandrum 0471 -2729434 I 2721547t

2721601

2722002 (Fax)

2726560 (Far)
AD(iP. 'I'rivancirunt 0471 -2555123
IGP, Aclrrirr,'lrivanclmrn 0471 -272202
Asst IG,'l'rivandrum 047t -2722566 2318168 (Fax)

IG of I'}olicc (Climc) 0411 -246t433
0471 -2453448

Clornmissioner of Policc. TVM 0471 -2320579 2320-579 (Fax)

Commissioner of Police. TVM

City 0471 *2331843

Commissioner of Police, TVM

Rural 0471 -2316995
SI', lrivandrurn 047t -2315803 I 272627t

Commissioner of PoIice, Kollam 0474 -2746000
SI', I(ollarn 0474 -2764422 t

2744165 (Fax)

Control Roon.r, Kollam 0474 - 2746000

Commissioner of Police,

Pathanamthitta 0468 *2222226

a
/)

38-
/ /r-)
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Commissioner of Police,

Alappuzha 0477 -2251166

SP, Alleppey 0477 -2239326 I

223800 (Fax)

09447111230

Commissioner of Police, KottaYam 0481 - 5s50400

Commissioner of Police, Idukki 04862 ,271 100

Commissioner of Police,

Ernakulam, City 0484 -2359200

Commissioner of Police,

Emakulam,

Rural

0484 -2621t00

Commissiouer of Police, Trissur 0487 -2424193

SP, Trlchr.rr 0487 -2361000 /2381000 094470 I 5608

Commissioner of Police. Palaklcad 0491 -2522340

Commissioner of Police,

Malappuram 0483 -2734966

SP, Malappuraur 0483 -2734983 09441015601

Commissioner of Police,

Kozliil<kode City 0495 -272t831 I 2722911 212291 l6 (Fax)

Cornmissioner of I'olice,

I(ozhikkode

Rural

0496 -2523091

SP, Rural, Kozhikkode 0495 -2523100 09447 r15607

SP, City, Kozhikkode 0495 -2375393

2722t16 (Fax)

Commissioner of Police, WaYanad 04936 - 205808

Commissioner of Police, Kannur 0497 -2763337

SP, Kannur 0497 *2763330 0944"t01'1600

SP, Kasargode 04994 - n0441

.)
,/ ot< (2 /D
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*Mock drill- Shore line clean up and post oil spill"

conducted on nfi5n019 at Fort Kochi

.-
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ia

As per the direction trcm that office rnockdrill on po$t oil spill shore line clean up rvas co:rJucred on

21l05l2AW at the Fort l(ochi beach.The rnock drill started by B am. The Commandant KLAnm.

Distr:ict operations, welcorned the gathering.The Chairman Sfui A.jit Haridas. Chiel Envkonmental

Engineer. Shri. M A l3aiju ,Pollution control lxrard, addressed the gathe:ing.

The BPCI., oflcials denronstrated some oil spill r'esponse equipments and t-re fi-ehting equipments and

all ofl'icials participated in the beach cleaning activities. [t'uvas fulloned bv a br-iefexplanation on post

oil spill cleanup iry coast guard o{'ficials. After that the whole team lvas divided into small groups of

threes and proceeclerl fbr the shorelirre clean up. The wastes were collected in garbage bags and rvere

disposed through corporation autherrities. The rnock drili camc to an end b,v 9.30 ,\V{. Around i0t)

peoples/volunteers contributed to the everrt.

The tnock Llrill r.vas a flill scale event for evaluating the capabilities aud response mechanism of ell

stake holclcrs and augmeuting regional level emergency pleparedness r.r.ith regard to risk thcrors

associated with marine oil spill. The exercise is aimed at assessing Dur preparedness and enharrces

coordination bct\,veen various agencies responsible. T'he participation and cooperation proridcd b-v all

stakeholders towarcls the concluct o1' the clrill, is inclicative of our r:soh'e to combat pollution tbr

protectine the {'lor"a and launa ol'these islanrls. The nx.lck drill successftill-v validateti and reintbrced

response mechanism tbr Oil l'ollution incic{ents ancl enablecl us to line tune the acticns requred in such

cveffiualitics by improving coor<lination and conrmunication with rliffer:ent agencies.

'l'hc nrock drillwas undertaken by Kerala State Pollution Control Board ale''ng '.vith lndian Coast Guard

in conjr.inctiott rvilh stakehoklers rvhich inclu.ded the Kerala state Adnrinisiration-Kochi foriroration.

Cochin Port Tnrst, Rharat Petroleunr Corporation l.,td,Fire and Rescue. Forest- Police anti Health

departments. T'he prcpaledness o1'all agencics duing the clrill was witnessed b,v Shri Ajirh Haridas.

Chairman, I(erala state pollutiou control boalri, Chandrasekhar, General manager- Kochubaby'

Mat 1'ooran, Senior Manager (lfuchi Refinery), DIG Sar:atan Jena,TM. District comrnander no. -l and

Cotnrnndant Vijay Singh,T'M,Executive officer and Conrmandant K i Anur- District operarions and

Plans o{-ficer, Commandant (JG) CiSuresh,Statl of}lcer: (coast guard).Thoma.s Alappat.Deput_v

Consetvator (Coshin Por:t li'ust).

'l'his is the flrst tirrc the Kerala PCB is organizing such a mockdrill at B:ru.ikrilam.

oI rre
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Ench: b't R? (d)

Do's and Don'ts for an oil spill

Dots:

Dated: 25.05.2025

o Act quickly. Immediately notif. authorities: Report any spill, oiled
shoreline, strong odours. CalL Il2.

. Protect yourself and others: Wear protective gear to help with clean-up.

Avoid af,eas where oil is visible or can be smelled, and weal gloves and

boots when handling oil or contaminated materials.

. Contain the spill:Use absorbent materials like pads, cotton, natural materials,

mats, card board, rags, sand, saw dust for shoreline clean-up.

o Spraying of dispersants to eliminate the oil sheen at sea with the help of
Coast Guard/ Oil Handling Agencies.

r Helicopters may be'arranged for spraying dispersants

o Arrangement of booms, skimmers, vacuum pumps, trucks for removal

through Coast Guard/ Oil Handling Agencies.

. Wash your hands: Wash your hands thoroughly with soap and water after

contact with oil or contaminated surfaces.

. Seek medical attention:If you experience any symptom like headache,

nausea, dizziness, chest pain, or breathing difficulty, seek medical affention

immediately.
o Precautions shall be taken to prevent tamperinglleakage of containers once

taken to the shore.

o Safe anchoring of cranes/containers to the ground.

r Arrangement of cranes / machines, JCBs.

r Arrangement of lorries for carrying container for carrying removed

oil/substance.
. Volunteer groups may be mobilized.
o There are chances of breaking of containers if it hits the shore, so stay away

from the containers.

Donrts:
o Don't ignite any flames near the spill: Oil spills can be flammable, and

igniting flames can cause a fire.

L
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Do not fish, swim, or engage in water sports in the waters that have been

affected by the oil spill: This can expose you to the potential health risks.

Don't go near the area, Call lLZ.
Don't touch the containers/ oil spill, don't smell.

Don't use water or chemicals to clean up the spill as it may result in serious
pollution.

Don't dispose any oil soaked material without bagging them safely. Such

oil coated materials shall be collected, bagged properly and disposed safely
as per the advice of State pollution Control Board.

T.rue coPj
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Pit I lotn f'.{).,' I'h ir:uvnttanl.h:rpr,r rarrr * {:9 5 il(,}4

O ,',...i-1.
* 695 004

tri :{ i,i' I \ 1,1.*t} 12.{}!"2-lilr-5

i:t'trtrr

i !ut it'1:t:i'r;rrt't

i {}

tutr r:r'lr i:cr" iieoret.ary

ii er';t J ii Sti.il.e l -) i sasti-rr Ml n aBefi 1 e1lt A rith o r i l-y

' i lr i* r v;u riintltaput"arn

lriirlr: l'ilrilr ari:iltr*nt r:ccurt'ccl ir: Arabiiin Seit *"reg.

i. t.t:,let* ln he initii:rtr:cl lr: p::ovicle }:<l*ms nt l*J<e

i'dr;onrl;r.h;rra and't'hottappally' spillway k:

lel<ci't'iv*r.ll, ther:e ttr* atly chatlr;es any rillr*r

*t'fu*tslltlt* snm* ntay be adclressecl.

4. I irq*ir{lv ,lrrange firr r-rsing saw clusl filleel.iul*

1.1 ir" ilti r:lc,.:lr *d rl i 1 tre I ow rvater surfar'*

liit'
lrr l-lri,: i-:vl;nt of thu ship wrr,r:k. nI'f K*r*l* Ctitsl, liri: 1'r;lltwitr1,. i;1:,i'it, ,, ,, ,.

;,1i,-"iii),:r.,,..rri Ji.ri ,-,i-rti{itiuing prilluliern o1''tlrc tvittct ltoritt.r:; lor ttt''-li:tti {l('rtri,ll.l,r{ i'

i. lr*rt.r'ru.:.1 t-loast {irrard lr: ckpl*y hr.r*nl arr-:unrJ llic st;nhu:r: slri;r t* , r,,ii;ii i

1:,*s:iilrlr' r:ri I spill

,1. 'l* iiltr.:r;rcl. ra,ilir q:*$sl gu;,u'ci irnil g*l saniplr:s ol'tval*t'fu'ort rlti:1, r;r',;r lt,',r: il,

:il 1i1-) l,r, 1."sr: l,l. I r-rilittit.;lr

n:ouths and river mr:uths at

cff1trlil1 til i*grcss intrr

inland rrafer b*dy gettir:g

bags at shoreline to tonlain
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{jiv* i*structians to Coast C:[arcl * Iu the case of oil ;pitl reaching near llrt:

coast. dispersants are to be used to prevent oil p<lllution of shrlre ai-ea
t

{iive nece$saly instmcti.ons to Faad Safbty auth*rity regarilirig prer*rfiiriir-

tr.r h* 1n**,r.

Yours faithfuliy'.

t;,

cnariYksox

5.

{'t)l\\t l.ii'

l. i p' :,.: t : t],",i:t t',,t i l.i t'-\,,

i,t r,,, i r.ilil:niltti. i 3cl'titt'ft'nr:tt.t
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4.

; i t",.tr;'1:lt lr; i"rl1&i{lin1: r:tu1.aitr{:}}'! 1}r)s{:lir:rJ hitt,i' l.i i l.rr;

ttr '',;iti;:ti" i.'ur1:trll-v ,t\1fitttl il tr:+itirt ii11,,i'rt 1",r,' li.vu\Ni,

', ',t ::, ;i:, t.tyl\l.t.1ltt,:L":,, ltr'i., l.:{,iri,it,.:ri rr'li.l;i,, lit, ,r lri' r ,, lt 'ii

:,ii i'r{ \:, h;i virrl:, irlrit;riii:tr i(l,r ti' ,,r.r:r:',iitl rilr;:i :;l;ril

r:jiili,rl:t'r:1lr: li.li'rtirrlt.:;. lir rJil,;irir'1:, hu\,ittil 1r{1;}'i'il'ri irrl:l

areas as r*ell for

rcpofts are to

Yours faithfull]-,
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RlCi)

E: General: 0471- 2312910, 2318153, 2318154, 2318155 Chairman: 2318150 Mernber Secretary: 2318151

e-mail: chn.kspcb@gov.in;ms.kspcb(O,gov,in FAX: 2318152 web: wwrv.kspcb.kerala.gov,in

KERALA STATE POLLUTION CONTR.OL BOAR,D

ffi *o*u'ffi::,1fl?1ffi*ffitrfl;ffirr 
wh1fr:\IZ ,l$o o-Ll.ei.. rofl<olcucnmlor}oo - ogs oo+ _ _

KSPCB/4 6012022-EE -5

From
The Chairperson

To
The Officer in charge, MRSC
Kochi Head Qua(ers,
Coast Guard District No. 04,
Fort Kochi, Kerala-68200 1.

Date:30.05.2025

Sub: Request to report current status regarding the shipwreckincident on 24.45.2025-
Reg.

Ref: Nil
Sir,

Kind attention is invited to the above subject matter. As you are aware, an

incident involving a cargo ship happened in the Arabian sea about 38 nautical miles

southwest of the Kochi coast in the afternoon of 24.A5.2025. In connection with this,

it is requested to kindly inform

i) the current status of the operations so far done and presently doing

ii) pertinent details regarding the ship's position, condition and other

ongoing work or assessments

iii) any information of oil spill as of now from the shipwreck spot

iv) containment arrangements around the location of sunkenshipfor averting

any possible drifting of oil such as deploying a boom around the ship so

as to avoid any chances of oil spill that may happen fi'om the sunken ship

towards other parts of sea and seashore as well.

It is requested that if such a containment is not provided, its possibility may be

explored at the earliest to put in place the same.

ir * ,"2/ Yo,r6bithtu11v.

R //,J
?eg,( vARGHEsE

Senior Environmenrol fffu inccr
CHAIRPERSON
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g: General: 0471- 2312910, 231q153, 2318154,2318155 Chaturnan; 2318150 Mombgr seoretary: 2318151

e-mait: chn.kspcb@eov.in: ms.kspcb@sov.in FAX: 2318152 web: kspcb.leralp.sov.in

KERALASTATEP0LLUTIONCONTROLBOARI)
c&o8 flro(rtllroCI oeJtff leo6rD $rl(nrt(Yo6m a5flIo6ilI

Pattom F.O., Thituvananthapuram- 695 004

otgo oJl.a., an'lo3cumr'roaJloo - 6gE 004

E.f;Fffi
Environment

Sub: Ship wreck incident-oleanlngprocess-reg

Sir,

Kind attentiou is invited to the subject matter. In the unfolding of the events

subsequent to the SMC ELSA 3 ship wreck, ono of the major concerns is the spread of

plastic nurdles along thp beao.hes of Trivandrum, Alappuzha and Kollam. There are

instances of containgrs beaching up the shore, Polyurethane foams are also seen spread

along the shore areas in Kollam, The above scenario presents concerns regarding the safety

and aesthesis aspegts of beaches. Hortce, adequate steps may be taken by DDMA to

coordinate safe clean up ofbeaches.

File No. KSPCB/46 0 I 2022-EB'5
,:':j-:

,..'

From

The Chairperffep

To
The District Cqllectgr

Date:29.05.2025

Yours faithfully,

crral&.soN

EBY VARGHESE
Sen ior Environmentol Enginoeer

-),/ ral ^2/ L
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,- ext,*ftiV RltP,)

SaruPling

Ilrotocttl

Obiective: Systenratic, periotlic ntonitoring of pollutants to assess the pollution loatl ancl trends'

evaluate control meastlrcs, aud ensure compliance with national ancl international standards

Coverage: Coastal tvaters (up to 5 km from shore), interticlal zones'estuaries,/creeks' and adjacent

soils/sediments.

Geotagging: AII sampling locations must be geotagged for traceability and data integrity

1. WATER SAMPIING

A. Site Selection & Network Design

. .select sites based on monitoring objectives (e.g,, beaches where the pollutant Ioad is

visible, bathing areas on beaches, river mouths etc.

B. Frequency of Sarnpling

. Coastal,/Marine Waters/ River moutlts: At least once in 48 Hours lor one week and at

regular intervals thereafter.

C. Paranreters to Monitor

r GeneralrColour, odour, temperature, pH, electrical conductivity (EC), dissolved oxygen

[D0), turbidity, total nitrogen, COD, total dissolved solids (TDSJ, total suspencled soli4s

(TSS), biological oxygen demand (BOD), oil & grease, total petroleum hydrocarbons.

. Nutrients: Amnronia (NH3-N), nitrate/nitrite (NO2-/NO3-J, total phosphorus

. lleavy Metalsr Cadmium, leacl, nrercury, and others as per site-specific requirements

Microbiological: Total col i forms, faeca I col i fornrs (where relevant)

r Organic Pollutants: VOCs, pAHs, as per risl< assessment

D. Sampling Procedures

o In'situ Measuretnents: ?entperature, pH, D0, EC nrust be measured immediately at site
to prcvent alteration

-Tque qU

Satiio*.dv
raariipai lclnsmnor

a /DD_-
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Scnior Envir-onrnrnrl Enginer

#3U
fu-%

Exhibit R7(m)

92

559

CA 3
Rectangle

CA 3
Annexure R1(m)



. sarnple collectiorl use lveig,lrtetl bottles for we llsl avoid surface skimming' For tube

wclls, rttn rvatcr fot' 5 ntinttttls bcforc sanrpling

. sar.lrle containers: usc prc-clcarrccl polypropylcne/polyctltylene bottles for metals;

hard borosilicate glass for orgattics

r Presetvation: Aciclify ntetal satnlrles to pll <2 with [lNO3; cool all samples to 4oC; add

sodium thiosulfate if residual cltlorine is present for PAll/VOC samples

. Transport: Ship sanrples in ice boxes to the laboratory within 24 hours

E. Sanrple Lahelling

. Use r.vaterproof ink/labels with:

o Sample code/location

o Date and time

o Nature and type of sample (grab/composite/integrated)

o Preservation method

o Collector's name and signatrtre

2. SOIL/SEDIMENT SAMPLING

A. Site Selection

. Background/Referencel Collect from at least two locations, each at three orthogonal

directions >2 km from the contamination source (or >5 km if the background is

impacted)

r Cont.aminated Areat Minimum of five locations (four at perimeter, one at centreJ

. Deptlrsl 0.5 m, 1.5 m,3.0 m; extend deeper if coutamination is suspected

B. Frequency

o At least once per weel< initially, or as recluirecl by site risl< assessment and regulatory

requirements

C. Pararrteters
. :...

o Pltysical: Texture, total carbon :i!- ,. /

rBf
,r'l i! . r

^l
() / /.J
)r r/--
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. IIeavy Metals: Cadruiurn, lear.l, rnercury

o Or.ganics: V0Cs, PAlls

o Otlter: As per sitc-sltccific conlanrination (c,g., pe trolcurn hydrocarhonsJ

D. Sampling procerlrrres

o llqrtiltnrentr Usc stairrlcss steel or liuetl tubes (25*100 mm diameter) for undisturbed

s;rmples; seal lloth entls inrrrrediately after collection

. VOC Sarttpling: Collect directly frorrr augcr, minimize tlisturbance, use pre-prepared

40 rnl vials rvith or6lanic-free water; I)reserve with methanol or sodium bisulflate as

pel lrtethod 5035

r Sedittretrt Sanrpling: Use scoops, spoons, or dredges; store in wide-mouth glass

bottles or zipped polypropylene bags

. Transport: Keep samples cool (4"C); VOC samples must reach the lab within 48 hours

E. Quality Control

r Collect duplicate and split samples, field blanl<s, and equipment blanl<s

. Use Certifiect Refereuce Materlals (CRM) for laboratory analysis rvhen available

F. Additional Points

Pleasc collcct adccluatc sanrplcs for kceping in safe custody for any disputc.
(5 Litres rninimurn)

Lcgal sarnplc also shirll bc collcctcd,

3. QUALTTY ASSUITANCE & DOCUMEN'r'A]'tON

. Chain of Custocly: Maintain rccorrls fronr fielct to lab for all sarnl:les.

o QA/QC: lnclude field and laboratorytrlanks, cluplicates, and Clltv{s in each batch

r f)ata Managetnenh []nsure proper docurnentation, digital recorcls, and geotagging of
all sarnpling events

#ffiut y7t-_)lca, I a
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Sampling Protocol

Amendments

Objective: Systematic, periodic monitoring of pollutants to assess the pollution load and

trends, evaluate control measures, and ensure compliance with national and international

standards.

Coverage: Coastal waters (up to 5 km from shore), intertidal zones, estuaries/ lakes/ inland

waters and adjacent soils/sediments.

I. WATER SAMPLING

A. Site Selection & Network Design

Select sites based on monitoring objectives (e.g., beaches where the pollutant load

is visible/ where the containers beached/ bathing areas on beaches/ river mouths

etc.)

The sample collectors shall report whether the sampling location pertains to Salt

Water-I or Salt Water -II or Salt Water -fV class as per water quality standards for

coastal waters/marine outfall notified in the Environment (Protection) Rules, 1986

and record the same in the field observation sheet.

o Control samples shall also be taken from Ramsar sites (Ashtamudi & Vembanadu

Lakes) and associated river mouths.

B. Frequency of Sampling

o At least daily from the same locations where the sampling starled until further

orders. Control samples (from unaffected areal Ramsar sites) shall be taken once in

a week.

T'trrc coou
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C. Parameters to Monitor

General: Colour, odour, temperature, pH, electrical conductivitv (EC), dissolved

oxygen (DO), turbidity, total nitrogen, COD, total dissolved solids (TDS), total

suspended solids (TSS), biological oxygen demand (BOD), oil & grease, total

petroleum hydrocarbons, Calcium hydroxide (In all samples from affected &

unaffected coastal waters) once in a week, Microplastics (idartification &

characterization at CIPET) once in a week.

o Nutrients: Ammonia (NH3-N), nitrate/nitrite (NOz-A{O:-), total phosphorus

o Heavy Metals: Cadmium, lead, mercury, and others as per site-specific

requirements

o Microbiological: Total coliforms, faecal coliforms (where relevant)

. Organic Pollutants: VOCs, PAHs, as per risk assessment

o Acetylene gas: If necessaiy, as per risk assessment

F. Additional Points

Please collect adequate samples for keeping in safe custody for any dispute.

(5 Litres minimum)

Legal sample also shall be collected.

Ambient air quality monitoring shall be done at the selected locations aiong

the beach area (baseline data) once. Routine pararneters (PlvI 10. PIvI 2.5.

SO2, NOX, CO, VOC, TPH & PAH) shall be analyzed.

Air samples shall be collected, as per risk assessment and the issue-specific

parameters (hydrogen cyanide & hydrogen halides) shail be anallzed if
necessary.

All other matters in the previous protocol remains same.
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[,IINL}'rES OF TH[i EXI}ERT COIUMITTEII FII{.S1] MtrETII{G (It\IRITIIi)

IIELD ()N 2/6/2025 A'f 2:30 I'N{

'l*he Chairpsrso& KSPCB chaired tire meeting and welcomed all comrnittee

meinbers. The meeting cornmenced at 2:30 P.M in the chamber of Chairperson'

The Conrnrittee meinbers introduced themselves'

The following mernbers were present.

l. Commandant (JC) Deependla Chauhan, 4212'Y,Indian Coast Cuard Station

Vizhinjam

2. Shri. Jeevanand M,, Mechanisal Marine Hngineer(I/c), Kerala lVlaritinre Board

3. Capt. Sam Abraham, Manager, Marine Pollution conrol, cochin Port Trust

4. Shri. Anoop Johny, Manager * I{SE, Port Terminal, India Catervay Terminal

Pvt. I..td, Kochi

5. capt. c P shenoy, Nautical surveyor-curn-DDfi (Tech), Mercantile Marine

Department, l(ochi

6. Er, Kalaiarasafl ,P., linvironmental Engineer, Directorate of Environtnent-&

Climate Change, Thiruvananthapurani 
inca,r

7. Senior Environmental lingineer-l, I{ead Oflice, KSPCB

8. Senicrr Environmental Hngineer-2, Ilead Offtce, KSPCIS

9. The Accorurts Officer, Head Ofhce, KSPCB

10, Assistant Engineer-I3, Head offrce, KSPCB (Convenor)

EBY VARGHESE
Scn ior tnvironmrnfel Cngirw

ttwr,oVtr
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Chairperson br:iefed the background-of preparation of Oil Spill Emergency Pian
(OSCP) since ?016. The fiovernment had entrusted KSPCB to prepare Oil Spill
en'lergency plan fbr the state in association with the Indian Coast Guard in par rvitir
National OSCP. In the presen.t re-tendering, 2 bids ursre received - one from !lrs.
KITCO and other {iorn M/s. Hnviron Software Private Limited.

Captain Sam Abraham liom Cochin Pofi Authority said that rhe 7e point under the
heacliug Salierrt Features and Scope of Work in the tender document is not
necessary, Chairperson replied that, tender docurnent was prepared in consultation
with the Indian Coast Guard.

EI;i, DoECC said that in the tencler document of I(SPCB it is only mentioned
ahoul 590 l<lr: of coastal line and the entire coast is prone to oil spill disasters, He
opined that the intrusion of tidal etfects into inland water bodies must also have to
be taken into cr:nsideration and the scope of rvork includes the riverine s_ystem

extending upto 40 km towards the inland or till the tidal eft-ect is er.idenr.
rvhiclrevel is nrore.

SEE-2, HO infbrmed that tender dooument was prepared in consultation with all
stakeholder rlepafi mentslagenci es.

l['he Committee suggested to invite twr: bidders lbr the detailed-presentations
l:ofore the technical committee.

Commandant (JO), ICC suggested to share tender document to all commirtee
rnembers, so that they can study and make a cornpliancs matrix which wili help to
clarify doubts during biilders presentation.

Clrairperson concluded the rneeting at 3130 pnr inlbrrning that PCB rviil share the
sofl copy of tender document and the proposa.ls rcceived ro all commirtee
members, Sh.e further: stated that the bidders witl be invited to be present betbre the
committee on 10.06.2025 for making presentations.
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l.commandant (Jo) I)eependra chauhan, 4212-Y,Indian coast Guard station

Vizhin"jam

5, Capt. G p Slcnoy, Naurtical Surveyor-sum-Dlxi (I'ech), Mercantile Marine

Delrarttnent. Kochi

6. Er. Kalaiarasafl P., Environmental Engineer, Directorate oll Environmqrnt &

Cll imate Change,'l'hinrvananthapurant

7. Senior Environmental Engineer-l, Head otfice, KSPCB HfirlYlrylrtl

8. Senior Hnvironmental Engineer-?, F[ead Of{ice, KSPCB

9.'l'he Accounts (J{Ilcer, Ilead Office, KSPCB

I0. Assistant Engineer-l3, Head otlice, KSPCB (Convenor)

n l? ",'brl

EBY VARGHESE

Senior Environmralol Enginoer

T'rue- cDry
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reanigns lo?nefi n+iival roins?

2. Shri. Jeevanand M., Mechanical Marine Hngineer(llC), Kerala Maritime lloard

3. Capt, Sam Abraharro Manager, Marine Pollution Control, Cochin Port Tmst

4. Shri. AtrooP

Pvt. l,td, Kochi
Johny, Manager * HSE, Port Tenninal, India Gateway Terminal
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Fxhibi+ R7q,)

Mtl-{.IJT&S-Or THE,EX?XB. COMM.ITISTI SILSON,D M[Errr{G rrEltp oN 10.06.20?s

The rneeting commencecl at 2:30 P.M in the chamber: of Chairperson. KSPCB as the chair.

The followiug memhem tverc present;

Cor:lnittee &Jqmbq:.q

1. Sr:i. P. Kalairrasan , Hnvironmental Engineer (EH), DoECC

2. Capt. G P Shenoy, Nautical Suleyor-cum-DD0 {Tech), Mercantile N{arine Departmcnt

3. Capt. Sarn Alxalram, Managcr, Marine Pollution C'onlrol, Cochin Port Authoritv

4. Sri.Jccvanand M, fulechanical Mtrine Hngineer, KMB

5, Sri.I'.Vij ayakumar, Retd. Indiar:Coast Cuard (ICG )oflicial

6. Sri. Deepenclra Chauhan, Commandent, IC$

7. Sri. Ar:oop Johny, Manager, DP World

L Smt. Viji.V.Vrjay, AC0, KSPCB

L Sri.K:'ishnatr.M.N, CEE, llead O1lice

I 0. Smt. Surnitlrra.S. CEE, Regional Offi ce, Thiruv$nanthapuram

11, Smt.Raurya.G, SEB-1, Head Offir.:e, KSPCB

i2, Sri.Iiby Varghese, SEB-2,llead Office, K,SPCB

Re"presentativeq..gf _hiddSII

l. Dr'. P.V. Benjamin, KITCO Ltc{" Thiruvananthapurarn

2. Dr'. K.P.S Nair, KITCO Ltd, T'hiruvananthnpu.rzun

3. Sri. Vinott Kumar. L, Expert, KTTCO l.td, Thiruvananthapuram

4. Ms. Annu Arrtony, Consrdtant, KITCO Ltd,'I'hiruvananthapuram

5. Sri. V. Kesava f)as, EIA Cocrdinator, KffCO Ltd, Thiruvananthapuram

6. Dr. C.$. Recldy, Managing Dirsctor, Envilon Softwarc Pvt. Lrd

7. Sri. G.S. Pavzur, Ocean Eugineer, Envir'on Software Pvt. Ltd

The Chairperson welcorned all committee members. As per the l" Erpert Comrnirrcc

meeting decision the bidders M/s. KITCO and M/s. Irnviron Sottr*'are Private Limited

^1rJ
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rvere invited ti:r presentation. The sununary of presentation and discussion peiints are givcn

belowl

TECIINICAL BID gF M1t. KITCO Ltd.

KITCO presented the project pr:oposal, correring espests such as oil spill threats, oil pollution

preparedness, and various oil spill contingency plans. They atrso highlighted tlre cr:ntribution ol'

NOS-DCP irr preparing clocuments for oil spill clisaster contingency planning. Furthermorc.

KII"CO rliscussed their cunent proposal l'or cleveloping a state-level oil spill contingency plan lor

rhe State of Kerala, in line with the latest Indian Coast Guard guidetines. 'llhe prnposal also

outlined the scope of work ancl the pn:possd methodology, which includes $tl'fltegy fbnnulation.

operational actions, and the development of a comprehcnsive tlata directory. M1s IilTCO stated

rhat they have preparnd an. oil spitl contingcncy plan for coastal line of Gqiarat extending to

i600km.

The queries r:f EE, DoECC ancl replies given by KITCO follow:

Exr,ent r:f the Oil Spilt Contingency PIan (OSCfP) as mentionecl in 'i'ask 2 of the prcrject

pr:oposal is not clarilied. KITCO replied that they intend to ccrver 590 km of the Kerala Coast.

"t'hey also expressecl ooncsm that the riverine sy$tellls have to be tnentioned in the stucl;'

exrentting 40ktr inland u,here tidal effect is evident or whichevel is more.The EE, DoHCC, said

r'hat the study must inclurtre sree$ up to a maxinrum of 40 km inland of tidal etfect. He also

poinred out thet,es per Task 2, the project proposal does not include any prirnary tlata, collectiort

r:elate{ trr coastal, madne, meteorologictrl parameters ancl other televant clata, nor does it inclucie

n:oclel validation based on such primary data,

As per Coastal Zone Managomfirt Plan (CZMP) ?019, all the ridal influertccd r.vater hodics

must be takcn iuto account. 1lhe Chairpemon enquired who woulcl be responsibls fur thc

riverinesystem extencling up to 40 lun. The EE, DoECC, rcpliecl that the responsibility lies with

the ooncegtecl tocal bodies.'The Chairperson directed KITCO to clearly mention in the plan that

the ]ocal bqclies are responsible for the riverine $ystcm extending up lo 40 krn.'fhe EE, DoIICC,

alsg addect that in Task 2 of the proposal, it is rnentionecl that the riverine moclelling ',r'ill bc

stucliecl hased on secondmy data"

Clarification rvas sougftt on the secondary data especially the patamefers ane] duration.

flequency. ste,, intsnd to use for the modelling, anel the modelling software. KITCO replied that

the soitware used is'$ENUME'. The EE, DoECC nnted that this inf'ormation rvas not mentioned

ltue LoPy

//)

EBY VARGHESE
Seni,or Environmmlol Engineor

l06 w
107

574



in tlreir proposal. KITCO further clar:ifierl that the secondary data they inte.nd to use is IVID

(India Mcteorological Deparlrnent) <tata, covering a duration o1'one year and the secondar-u" data

parameter is sur,fhce rvater characteri$tics.'['he EE, DoECC, then enquired about the inclusion ol

the INCOIS trajcctory moclel in their proposal and asked how their proposed rnodel rvould difibr

i'r'oln the INCOIS moclel in the event of an oil spill and thaf the bidder should explain it in

rvriting.

ll'he envirosmental attrjbutes covcred i:r the Hnvironmental Sensitivity mapping.ras

enquired. Proponent replied that three factom are jncluded in the sensitivit-v mapping:

i)Shoreline charac.teristics surch as sand, beaches, rocky coasts, marshe,s, etc.

ii) BiolLrgical resources * including coostal and sub'tidal habitats.

iii) l'Iuman res<lurces/receptorssuch as bathy,nretric contonrs, administrative to\rrs and ';illaees-

aitministlative limits, place names, l'oaels, railway lines, and major infiastmcfure.

The EE, IlollCC, Il:rther enquired about the incius.ion of ecologicaily'- sensitive areas as

classified in the Coastal Rcprlation Zone Nr:tificati$n. KITCO responded that those creas rvill

atrso be 
. 
incluclecl. 'Ihe Chief Environmental Engineer (CEE), Regionat Oftice (RO).

Tiriluvananthapuram. pointed out that the proposal menli<xs: "Based on the inventon-. the

enyix)nr:lental sensitivity of the port lirnit woulcl lre complied rvith the preparation ot- an

Envirorunental Sensitivity Inclex (ESI) map." KITCO clarified:hat the mapping is not conlined

to tlrc port lirnits alonc, but will alsq cover theentire stretch of tha coast.

I'roponent uras asked {br an explanation regarding the oil spill sensitivitl.' rnapping of the

0ull of Kutch as shown in the proposal. I'Iorvever, Kll'CO ',vas unable to provide a proper

explanation. 'Ih* EE, DotiCC, lirrther raised the fbllorving quedes rvith respect to Task I ol thc

project proposal:

a) Types of mru'ine envirulnental conclitior:rs rurcl coastal zone chare,steristics are beins

uonsiclered

b) Whether scope is linrited only 16 the port linrits

l{e also noled t}rat these aspects are not clearly adclressed in the project proposal submined bi'

KITCO.

M/s Iil'fCO clarified that the contingoncy plan will be prepared based on

as per lhe tencler dooument. EH, DoECIC instructert that the plan shall be prepared

w'ork in the tender documcnt.

scope of work

as per scope of

S
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Mls It1TCg ensrued that provisions for training and suppolt will bs given. Capacitl'

builcling will be given during all phases covering all aspects.

As per the proposal it is muntiored that the lncidenr Managemetrt Mechanisrn woulcl be

tbrmulatecl an<l will be pre.sented before the porl authorities. CEE, RO 'I'Vh{ asked rvhether: this

is to be presentecl belirre port authorities or State Govt. I\,t's KITCO clarilled that the Incident

Management Meohanism would bc {bnnulated ancl presenlecl bs{'ore the State Govt"

Cftailperson opilecl tlat all clarifications shall be collectecl fi'om proponent in writlen

fonu.

CEE RO TVM 6pine{ that thr: Envirnnment Sensitivity Index Mapping is to be tlone

alolg the entire coast uncler consirleration and not restrictcd to porrlimits. Mls KITCO agreed on

the matter sncl ensured to m.ake necc$sary con'ections in the propoSal.

The committse membCIrs instructed that any corrections as suggestecl by thc Indian

Co*stguartl shall be made in the proposal an<l the ploponent is bourrcl to sllsurc the same'

Terlrnical assisrance shall be extendecl up to the final approval of contingency plan by Indian

Coast Guorcl

The committec meffrbels enquired about the duration required lbr the preparati<xr ol'

oontingenoy plan^ The proponent agreed to conrplete the same by I nrontlts frour the clate of

arvar<l of work ancl release o{' Iirst installment. 'l'he conunittee mernbers also inlbrmcd tirat

financial committnents will he done acsording to Store purchase rules.

Mechanical Marine Engigeer, Kerala Maritimq Board asked to ensure that all pagcs of

bicl reccivcd shall be signed and subrnittetl by proponent. I{e also cnquit:ed about the excrtrptiur

of ,Earnest Money Deposit sncl Tender fee for IWs KITCO, the same was claritierl.

The committee membels also rreritled the validity of MSME ceflif-icate of the hidder.

'rEC{}{IQA& ErD o,F M/s. $NYIS'QN $OrIwAItS PYT. LrD

Dr, G.S. Redcly, Malaging Direotor of Environ Soflware Pvt. I-td., conveyecl that their firrn

had. submittccl a proposal in response to the tqnder issueel by the Kerala State Pollution Control

Board on 30t[ Septembcr 2,024 far the prepar:ation of, an Oil Spill Contingency Plan (OSCP) fbt

the Kerala cgast. He stated that the conlpsfiy had experienee in conclucting sirnilar studics snd

was confident in executing the proposed rvork as per the dcfined ricope.

T't rtz LoP)
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He explaiued tirat the O$CP would [:c prepared in accordance rvith the 
-guideiines oi the

National Oil lil:ill Disaster Contingency Plan (NOS-DCP) of 2015. 2018. and t(i2-t. .fhc

ohjective of the studyr, as irrescntecl, irrcludecl conffo,lling and mitigating oil spills. pr.otcctini:

tnarine and ctrastal enviroffnefils, conducting hycirotlynamic ancl oil spill modelling. anti

preparing Environmental Sensitivity index (ESI) mapping and Net Environmenral Beneijt

Analysis (NHBA).

Dr. Reddy f'urrher ruBlllionod fhat the study rvclulcl cover the entire 590 km ol Kerala's rroasrline.

ir:cluding riverine $yslems al'l'ected by tidal inlluence. The cleliverables. '.r,oukl be completed in a

trleriod ol'eiglrt rnonths,, and woulcl consist of irrcoption, dratl, and iinal reporrs. incorppraring

stakeholdel t'eedback.

TIre rNethortrtrlctgy was outlined to inclurle literatru:e review- tlata collection- model

calibration anel validation, oil spill simulation under various scenarios. and deveiopmenr ol
clctailed response strategies. I,Ie aflirmed that the plan woulcl nlign rvith international stanclarr1s

ancl best pr&ctices .|s recomnlended by bodies like IMO and ipIEC.'\

EE, D0,BCC cnquirccl about bathynetric depth anct its intenal in rask 2 of the proposal.
'l'he proponent repliecl that irathyrnetric rlata rvili bc collected at 500rn intervals along rhe

seacoast upto the depth of l00m off,slrore. Ile further aclded that in the shore sitle rhe same rvill

he carried out at 25 m grid interval ancl2m depth.

EH, DOECC askcd the clulation and seascln to carry out barhymetry and anaiysis aiso rhe

equipments proposed to accomplish the sulvi51, I'he ploponent replied thar the_v are proposing

bathymelric study only as per requirernent qnd wherever the data availabie rhe same r,vill bc usetj

lbr the contingency plan. B.E, DOECC askcd for l'utther clari{ication in the matter ancl proponenr

said that they are having data lbr 60km stretch ancl bathymetric studv is to be done ibr balance

530 k.m. -, rt 
.

'I'he ser:ondary data source and the list of parameters enquired by EE. DoECC and the

pr:oponent replied lhat the available authenticated data will he userC for modelling and duration of
data collection proposert is mininrurn perioel of 5 years ancl nray be extended basecl on the

availability.

Regartling fi:cquency ofl offshore dcployment, monitoring and the instrumenrs uscd firr

collecting the data was enquired by EE, DOECC. 'I'he pnrponent said thar they are using current

1n)?
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ltrtor and rlotlitorillg cluratior.r is l5 clays. Thc 1:roponenl also stat*d that tir{al uharnct*ristics catr

also hc sintulatccl in the modirl lirL t>lllshore clelrin-vlrent.

'l6c Conrnittee mernbcrs suggcstc(l that tlit: scope ol tl:e strrcly as repot'tctl in tlru hitl

tlercuurcnl Jbr 24 knrs towarcls scaward side is to be corruulccl to l2 rtautical milcs,

'l'[e congrittcc nolecl {l]at as per the lcnch:r clocrtrnent irtccption rcl)t)rl should be

sLrbrnittrrl withiu I5 days o1'pa--vtucnt.

C|;ti lt{] TV|rrt opincd t}rat ncccssory corrcctions slrirll b* macle itt t}rc proposn} tip tt'r tlre

lini.rl npproval of contingcncy pliin hy indian Clcrast Liuarrl. "['he prol:onent agrced to thc satttc.

Sri.P Vija,vaklll'lar cnquileri about chemical pollutitin trtetttiott*ci ln lhs prtrl.rtrsirl.

Pruporrent clari{lsd t}rat thc-v hnve ciispcrsion nrotlcl and the satue r.r,ill bu used io a"<stss ihc

hrzarclous uhcuicnl dispcrsion.

Sri.P Vijayakurnar suggcstc<l KSI'CB that thc agrccmellt shall be slgnec! bctu'uct.t tltc;rat'tics itlter

.incr,rr1:orating nll poir"rts iliscussecl in the meeting.

Sri. P Vrja),akuura; alsci suggcstecl that th* Oil Spill Cr.lntingency Plarr shall be lrrcpat',":tl as pcr'

x-OS-DL'P i1 {irrce and also thc agrccrncrrt will be in eflt'ect till thc Oil Spill f'ontingcncl" Plln

shall b', ultprovccl by Indi;rn Coast Ciuiircl.

'l'6c n:eetir:g c<.rnclutiecl lt 4:30pm, 'l'hc corntniilee apl)rovcil both tirc tecl:nical bids arrd dr:uitlctl

til opcn thc Iinat:u.ial bids.
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l. Sri. P. Kalaiarasan " Enrrircruneutal Enginecr (Eii), DollCC

2. Capt. G P Shenoy, Nantical Surveyor-cum-DDG (Tech), Mercantile fu{arine Departmcnt

.l---' '-,i'-

3. Capt, Sa.nr Abralranr, Manager, Marine Pollution Control. Cr-lchin Port Authonr-v

,, *- - --..-:.-r--__

4, Sri..leevanand M, Mschanical Marine Hngincer, KMB

5. Sri.l'}.Vijayakumar" Retrl. IndianCoasl. Guard (ICC)officiat

fi. St'.i. Dcrcpcnrl: a Chiruhart. Cottrtnanclunl, ICC

1. Sli. i\noo1: .iohn1,, \4anagcr. DI] World

I

g, Sri.Krishnan,M.N, CEE, HearlOffice H,n$nnft

1 0. Sm t. Sumitra. S, CBE, Regional Offi ce, Thiruvananthapuram

I L Smt.ltamya.C, SEE-1, Flead C)I{ice,

I2. Sri.F"bi, Var'ghese. SEE-2.llErud Olllcc. KSPCI-l

ro,lAv Yfis
iffgingliy;li *rr, rt...
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8: Gcneral: 0471-2312910,2318153,2318154,2318155 Clrairrnan: 23lSl50MernberSecretary: 23l8l5l
e-mail: chn.kspcb@gov.in; ms.kspcb@gov.in FAX: 2318152 web: kspcb.kerala.govjl

I<'^ ---: ITATE POLLUTION COIYTROL BOARD

--ij-Yji-- runccD oejlmlo>o6rD mlao)Lo06m G6ilc6c.ri

Pattom P.O., Thiruvananthapuram - 695 004
695 004 WhIffi<o'r'lo) rumo'oloJ)(oo -

KSPCB/127 t2022-EE-5

From
Chairperson

To
Dr. G S Reddy
Managing Director,
Environ Software (P) Ltd,
60 I 4, Environ Towers/4tr' Floor,
Hosur Main Road,
KonappanaAgrahara,
Electronic city,
Banglore

Sub: Work Order - Environ Software Pvt. Ltd for the
Contingency Plan for shoreline clean up for the state of Kerala

Ref: 1. Tender id: 2024_KSPCB_687146_l
2. Bidder Id: 1988094

Sir,

Date: 27.06.2025

crYrrElGt
t-brhNrnrflhhr

preparation of Oil Spill

Your offer for the preparation of Oil Spill Contingency Plan (OSCP) fbr shoreline

clean up for the state of Kerala is accepted subject to the conditions mentioned herein.

Please effect the OSCP according to the instructions in the note below and the conditions

mentioned in the list of acceptance.

1. An agreement has to be executed by you on a non-judicial Kerala stamp paper of
value rninimum Rs,500/- (stamp duty to be paid by the successful bidder) within 15

days from the date of acceptance of the bid. Security Deposit will be @ 2.5% of the

gross amount of each running bill so that the amount so retained shall be 2.5%o of the

value of the work done till then. The security deposit should be paid on or before the

due date fixed by the KSPCB in the form of DD drawn in favour of Kerala State

Pollution Control Board payable at Thiruvananthapuram.

J
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2. The amount collected at the time of executing contract agreement will be 5% of the

contract value and the deposit will be retained till the expiry of Defect Liability

period, that is one to two years after completion of work. At least fifty percent (50%)

. of this deposit shall be collected in the form of Treasury Fixed Deposit and the rest in

the form of Bank Guarantee or any other forms prescribed in the revised Kerala PWD

Manual.

3. you shall ensure that the work is completed within a period of 8 months from the

date of release of first instalment and the technical assistance shall be provided for the

approval of the Indian Coast Guard (ICG) and shall pay an amount equal to 1 percent

of the total cost of the work as compensation, for every month delay after the due

period, provided that the entiie amount of compensation to be paid under the

provisions of this clauie shall not exceed 10 percent of the total cost of the work.

4 In case dispute arises while work is in progress or after the completion, matter shall

be refer.red to the Chairperson, Kerala State Pollution Control Board for decision, The

decision of Chairperson, KSPCB will be final'

5. 'Ihe OSCp shall include mapping of Environmental Sensitive Index of oil spills at

the seacoast of Kerala, preparation of response focused oil spill contingency plans and

associated documentation including:

1. Crisis Management Plans

2. Marine Emergency Response Plans

3. State Oil Spill Contingency Plans

4. Oil Spill Contingency Planning Guidelines (Indian Coast Guard, industries)

5. Oil Spill Contingency Plans (site-specific, regional and corporate)

6. Wildlife Response Plans

7. Ship Board Pollution Emergency Plans

8. Tactical Oil Spill Booming/ Site Response Plans

6. Following are the aspects that should be highlighted in the Oil Spill Contingency Plan.

1. Incident Reporting - who to report, whom to report

2. Measures to make the locals aware of the incident

3. Mitigation measures to be followed

- 4. policy and responsibility of various departments/ agencies and their contact details

tttil'rA*.,* ffi;\ .. E'^!.Rrreirl ho'or*ri*nl t-'!eE 
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5. Oit spill risks and protection priorities

6. Shoreline oil spill response elements

7. Shoreline response oPerations

8. Administrative action for shoreline clean-up
t

9. Machines/ Equipments to be kept available in each department

10. Availability of control equipments in ports, harbours, etc. and their contact details

l l.Custodian of machines/ equipments and his/her contact details

l2.Deployment of machines/ equipments in cleaning operations

1 3.Compatibility of equipments

l|.Database of Authorities to be contacted in case of oil spill

1S.Data base of available machinery/ equipments for cleaning

I 6.Important telephone directory & Institutional arrangements

lT.Anangement of periodic mock drills

18. Necessity to contact Indian Coast Guard (ICG) for advice/ assistance

lg.Keeping ICG appraised of actions being taken

20.Safety measures to be followed

2l.Meeting of Task Force

22.Cleaning on beaches

23.Manttal cleaning of waste

24. Trunsportation of waste

25.Disposal of waste

26. Collection and accumulated oil in breaches, temporary storage and final disposal

of the same

2T.Inspection at the site

28.Rock boulders cleaning

29,Medical carnps

30.Filing case against the accused

3l.Formation of volunteer groups

32.To identiff the areas along the coast

operation of fishing boats, boats, ships

for oil spill that may occurdue to the

leIHalAY Y8l -
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33.To identify all areas along the coast which are environmentally vulnerable, due to

bunkering of fuel by numerous numbers of boats, beaches, fishing haven, water

intakes, etc.

34.To seek help and assistance from the Nodal agencies like Coast Guard, Navy who

will be of assistance if needed, to control the spread of oil spill

35.To assess the availability of boats I aerial surveillance, etc., if needed to monitor

and control the oil spread.

36.Detailed plan with chain of command, duties and responsibilities, coniact details,

list of all available resources, useful outside agencies and their field of experlise and

how to get their help ifneeded, etc.

3T.Arrangement with private agencies who deal with oil spill cleaning jobs.

38.Decide on the responsible officers in charge to collect information regarding spill,

command centre, response team, implementing control measures, availability of

resources. Their contact details shall be available.

3g.Procure and stock a reasonable amount of shoreline clean up equipment at nearby

locations of all vulnerable areas in line with direction with Indian coast guard.

40.Decide on the other agencies that will be of assistance if needed, to control the

spread of spill and reduce the damages.

41.Indian Coast Guard is the Nodal agency for oil spill response and management in

Indian Waters. Point of contact shall be specified. The details of responsible officers

shall be included.

42.Bunkering Operation

43.Model Study to analyze the likely impact & develop a mitigation plan

44.KCZMA has prepared the Coastal Zone Management plan with regard to

ecologically fragile areas, details of tourist spots, harbour, fishing landing centres, etc.

and it can be used from the plan for preparing the contingency plan

45.The entire area, where the CRZ notification is made applicable shall be included in

the plan as CRZ areas are basically the areas having tidal influence.

46.Shoreline Oil Spill response and operations

47. Inland water body Oil Spill response and operation methodology

-48.Administration & funding for coastal and inland ecological profiling including cost

{irr clcan r-qr rR)
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49.Oil Spill Response Management Team

50.The oil spill contingency plan shall be prepared with due regard to the relevant

international best practices, international conventions, and domestic legislations and

National Oil Spill Contingency Plan.

51.The nature of the possible threat including the worst case scenario, and the

resources consequently at risk shall be realistically assessed bearing in mind the

probable movement of any oil spill.

52.The priorities for protection shall be fixed taking into account theviability of the

various protection and clean-up options.

53.The strategy for protecting and cleaning the various areas shall

explained.

54.The necessary organizations shall be outlined, the responsibilities of all those

involved shall be clearly stated and all those who have a task to perform shall be

aware of what is expected of them.

55.The levels of equipment, materials and manpower sufficient to deal with the

anticipated size of spill shall be clearly explained. If not, back-up resources shall be

identified and, wherever necessary, mechanisms for obtaining their services and entry

to the country shall be established.

56. Temporary storage sites and final disposal routes for collected oil and debris shall

be identified.

57.The alerting and initial evaluation procedures shall be fully explained as well as

anangement for continual review of the clean-up operation shall be explained.

58.The affangements for ensuring effective communication between shore, sea and air

shall be described.

CONDITIONS

1. ERA5 provides horizontal resolution of 39km. Keep the grid size of 4 km x 4 krn

or better to ensure the higher accltilacy.

2. To do the model calibration minimum 30 days data of spring and neap tides

should be used instead of 15 daYs.

be clearly
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aJ.

4.

5.

6.

A minimum number of 10 sampling locations in the offshore and atleast each one

sample from the tidal influenced water bodies shall be collected and analysed.

The geodetic datum WGS 84 shall be converted into UTM with orthometric height

(With respect to MSL) by applying corection as per the Survey of India

Benchmarks.

Survey transects shall be planned at 500 m intervals in 12 nautical miles.

It is directed to complete the OSCP with the following additional conditions;

. The methodology stipulated in the project proposal shall strictly be

performed;

. All the conditions specified in the tender document and the Terms of Reference

(ToR) issued by the KSP1B shall becomptied.

o Both the primary and secondary data used for the preparation of the Oil Spill

Contingency Plan (OSCP) shall be shared with KSPCB.

. The model inputs, outputs and expected outcomes, for the modules/sofh,vare

proposed shall be discussed separately in the report.

. Field photographs including details such as latitude, longitude, date and time

shall be included in the report.

o No secondary data shall be provided by the KSPCB.

. The total financial commitment of the work study should be limited to the

quoted amount of financial bid.

Yours faithfully,

CHAI#KRSoN
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Disaster Management Depal:ttnent-Msc ljll,sA 3 ship wreckage in

the Arabian $ea- committee constitutecl for the impact assessment,

GOVHRNMBNT OT'KERAI-A
Abstract

restoration and remedial rneasures* Orrlers issuecl.

ffi nnn nrqr (a) I) EPARTM ENT

G.O.(Rt)N0.363/2045/DMD Dated,l'hiruvanatrthapuram' 3o-05-

2o25

Reacl r GO(MS) ulzazglDMD date d zgloslzazs
gBDTE

As per Government order reacl above, Governmeut have declared

the ship wreckage of ship M/s ELSA 3 in the Arabian sea 14'6 nautical

milcs off tl:re Kerala .o*it as a state-specific disaster, considering the

pri.nti*ify ,*riorir euvirr:nmental, *o*irl, and economic impact of the

ship wreckage.

In this regarcl the Spec.ial Secretary, Department 9f E'nvironment is

designated as Principal Impact Assessnrent Officer.

All the procedural requirements for impact assessment, restoration

and remediation ,*ro*, *uctors in accordance with the law as well as

io, *,,guging with various scientific and research institutions/expefis

with the aim to procure their* selvices for such studies shall be housed

in the Environment DePartment.

special secretary Environmcnt shall. constitute a multidisciplinary

team (specialists/experts and generalist ofticers) from Fisheries,

Tourism, Cr:astal Inirastructure sector {Halbor Engineering, Polts)'

Industries & Commerce, Agriculture, Water Reseiurces ancl Local Self

Government Departments ?or the above purpose. The team shall be

chair:ec| by the special secretary, Envi ronrnent Departm ent.

(By order of the Governor)
TIIT{KU BISWAI,

I,.

E /,-.1)
EBY VARGHESE

Smior Environmentol Enginor

T.rue apj
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'fo:

Additional Chief Secretary, Home& Vigilance
Adcl iti ein af Cni uf Secreta ry, Finance Departme nt.
Secretary, Environment Department
Director, Environrnent Departmnent

Commi,qsioner, Disaster Managenrent
Member,lecretary, KSDMA
Principal Accountant General(A&El Audit) Department
I& PRD, Web& I{ew Meclia

Stock file/ office copy

PzuNCIPAL SECRETARY

Forrvarded /By order
$lgned by $vaprasad V N

kte;3M$202 17:27:AB

Section Oflicer

E //')
EBY VARGHESE

Scnior Emircmrntol Engineer

-Tolurc- aVy

I{
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GOVERNMENT OT KEKATA

Abstract

Environment Department - ship (MSC ELSA3) wrec]<age in the

Arabian sea near Kochi- Engaging National Institute of

oceanography (NIO) for the Assessment of Environmental Damage

- orders issued.

ENVIRONMENT ( B ) DETARTMENT
l

G.0, (Rt) N o.62 / 2A251 ENVT Dated,Thiruvananthuprr"l 11-q6i?25

*^a : G. O. (Rt)No. 3 63 /2025/DMD clated 30 I A 5 n02s

ORDER

As per the Government Order read above the $pecial $ecretatf t

Hnvironment Department has been designated as Principie Impact

Assessrnent officer in connection with the ship (MSC ELSA3)

wreckage incident in the Arabian $ea.Further it is also ordeled' that

all the procedural requirement$ for impact assessntent, restoration

ancl remediation abross sectors in accordance with the law as well as

for engaging with various scientific and research institutions/experts

with the aim to piocure their.services for such studies shall be housed

in the Erwironmerrt DePartment'

2, In the circumstances the Kerala Staie Pollution Control

B o a r c1 (KSPCB) is authorized to engase National Institute of

oceanography (Nio) for tl're Environmental Damage Assessment

,and a Long-Term study to assess the extent "j::::"i*:i::l::i::LlllU sr Pv*'d -

caused due to the shipwreck inciderrt, The KSpcB shall prepare the t.a

\,*toars ffi q- U6* rc)

1\=:: :=lill EBY VARGHESE

Qr(=6/ scnior Environmentot Ensinccr)r\*--l^{(tuurrr9
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ToIt of the proposed study in consultation with the Govemment,
Director Environment is authorized to coorciinate ttre activities relateci
to on-loarcting of NIO and rarorlqs related to Hnvironment clar:ragc
assessrrrent by the organiration.

(By order of the Governor)

SFERAM SAMBASIVA RAC I A 5
SPECIAL SECRETARY

To:

Director, National Institute of ocezurography, Kochi.

Irrincipa.l secretary, science arrci Technolo gy Department

Pri.cipal secretary,Disaster Management (A) Departrnert

Special Secretary, Fisheries Departrnent

DirectorrEnvironment Department

Menrb e:: s ecretary, Disaster Mana gem e*t A u thorify
Mer,bcr secretary, I(erala $tate pollution Corrirol Boarcl
I&PRD Web & New Media
P,incipal Accountant Ge'eral, (A&ElAudit), Kerala
$toek File/Office copy

Forwar.,d ecl / By ordcr
$igned by
Nalan A T
Date: 11-mcAqfibffrffi:as

.2
))

EBY VAR:
Scnior Environm,:

I
/ /,J

' cc'L
..ii i;t$tt|CO?

Ita

2l#l;?ffiita#
T.rrre cepj
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8: General: {471-23t2g10,2318153,211sl54,2318155 Chdrnran:231S150 Mcmber sccrelary:2318151

--*-if 
' 
.il,i*rpql-O.ggt.i*; ms'Lgr;.0@go'",in FAX: 2318152 web: kspcb'keralads:Lill

KfrRALA $1['A
T atm Pc}lr,urloN CONTII'$L 80,{R'D

_il;{- 
Gdsro* ffuofi1}ocffim*i}m*loorrn nf}&}taolsrn cen*c6nr}

^ ' D^+*^'. rJ fi 'Ihirr^rsnnnthfiflttfam * 695 004Pattom P.O., Thiruvananthapuram* 695 004
,tlf, HfE*?t€$/W ulr,r:x"Y;g;'E(TZY\tr7l

o'r'lo * 695 004

KSPCB/ 1 0 52 /2A25 -SEE-?

From

Membor Secretary

To

The Direct<tr

CSIR-Nationa[ Institute of Oceanography

Regional Centre, Dr.Satim'Ali Road,

Kochi682018'

DatE: A2.A7.2A25

Sub: - Work Order*llnvironrnental l)anrage Assessment and a Long-Term Study to asssss the

extent of environmental damage caused clue to MSC Elsa 3 shipwreck incident -reg'

Ret - I. G.o. {Rt) No. 363l2025lDMD dated 301CI512425

2, G.O. (Rt) No. 62DA25/ENVT dated fifi612fi25

3. Tenns of Refbrence prepared by KSPCB in consultation with the Govenrmenl

4. Proposal by NIO dated 2310612025

5. Proceedings of the chaiqperson KSPCB dated 2ua612028

6. Revised proposal by NIO dated 27106n425

7. Minutes of online Meeting conducted an25fi6/2025, 30/06na25

8. Minutes of the Ad hoc Board n:eeting conducted onAl./0712025

Sir,
your atteutiol is invited to the subject matter. Vide rcf'erenoe (l), Special Secretary.

environment is designated as the principal lmpaot Assessment officer and a mullidisoiplinary

team includilg specialists and experts from Fisheries, 'Jlourism, Coastal infrastructure sectelr,

Industries and Cornmerce, Agricull6r'e, Water Resources and Local Self Goverrunent

f)epartments is constituted for assessing all the procedural requiremonts for impaot assessment,

restoration ancl remediation auoss sect<trs in acsordance with the law as well as ftlr engaging

with various scientific and research institutions/experts with the aim to procure the servioes

for such studies.

(2 /D
^) 

r---

EBY VARGHESE
lenior Environmenrol E4lmr

I,.
"huz cog! ffi

'):-{")lMo}123
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Vide reference(?), the Kerala State Pollution Control Board (KSPCB) is authorized to

engage National institute of Oceanography (NIO) for the llnvironmental Damage Assessment

ancl a Long.-Term Stuciy to assess the extent of environmental damage causcd duc to MSCI Elsa

3 shipwreck incident that occumed in the Arabian Ssa. KSPCB rvas also directed to preparc

the Terms of Reference (ToIQ for the proposed study in consultation with the Government.

Based on this direction, KSPCB, in consuitation with the Govemment, prepared the

ToR and forwarded it to MO with a request to submit a proposal in accordance with the l'oR.

In response, NIO submitted the project proposal to KSPCB vide ref (4).

To evaluate the proposal, a rnultidisciplinaly technical committee cornprising sxpefis

from various dcpartments and agcncies as per reference (5) was constituted. A meeting of the

conrmittee r.vas held on 25th lune2025 at 4:30 PM via video conference to assess the proposal.

During the rneetiflg, NIO presented the proposal, including a detailed budget split-up

amounting kl Rs. 15 crore (Rupees fiftesn crore only), excluding GST. The committee

instructed NIO to reduce the project tirneline and correspondingly reduce the cost, so that the

report could be submitted at the earliest. tsased on the cornmittes's directions, NIO submitted

a revi.sed proposalT.vith a revised budget of Rs.l0 crore (Rupees ten crore only), excluding

CS'I' vide reference (6). A rneeting to discuss this revised proposal was conducted on

34.06.2A25. The meeting concluded r,vith the decision to present the rnatter befrrre the Board

fbr iinal approval as mentionsd in the meeting on25.06,2025.

An ad hoc mesting of the Board was conduoted online on 01.07.2025 and it was decided

by the tsoard to give work order to NIO ftx the Xnrrironrnental Damagc Assessment and a

Long-Term Study to assess the extent of environmental darr:age caused due to MSC EIsa 3

with a revised bridget of Rs.l0 crore (Rupees ten crore only), excluding GST as per ref (7)

Board meeting nrinutes.

Your offer lbrthe Environmental Darnage Assessrnent ancl a Long-Term Study to assess

the extent of environmental <lamage caused due to MSC Elsa 3 with a revised budget of lts.l0
orore (Rupees ten crore only), exoluding GST is accepted subject to the ccnditions rnentioned

heroin. Please effect the stu<ly according to the instructions in the note below and the conclitions

mentioned in the list of acceptance.

ElY VARGHEST

Scnior Enviroruncnhl tlqilrr

L I-ffi
ffi

T.rrre-- cp?3
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l.

2.

An agreement has ts be executed by you on a non-judicial Kerala starnp paper of value

oI Rs.500/- (stemp duty to be paid by the NIQ) within 15 days lrom the date of

confopnation that the work order has been accepted'

you shall ensure that the work is cornpleted within a period of the lollowing schedule.

50% payrnenf as an advance befure the start of the sun ey/fieldwork. 40% payment

atter completion of. the survey (Field Work/Data Collection). 10% payment on

submission of linal report. The fielti data measurernents shall starl within 15 days upon

receipt of the work shall ordsr and the first instalmont of ths project fee. The data

collectiol shall be fbr approxinrately 20 days fbr each sampling period, and the lield

silrvey report be shall be submitted within 30 days. The detailed report shatl be

subryrittsd within 3 months of the ticld survey report. The final report for each field

survey shall be submitted within trvo weeks alter the Board's suggestions otr the draft.

The consolidated report shall be submitted afier 3 nronths of the cornpletion of the last

field survey. Any delay beyond this perir:d shall result in irnposition of a pcnalty of a

sum equivalent to lo/a of the cost for each week of delay until completion, up to a

maxiprum of 107s of the total cost after r,vhich the KSPCB may consider tennination of

the contract at the risk and cost of NIO. ln case dispnte arises while work is in progress

or after the completion, matter shall be ref'orred to the Chairperson, Kerala State

Pollution Contrgl Board for decision. The decisian of Chairperson, KSPCB will be

final,

Yours faithfully,

#
MEMBER sECRJHARY (i/c)

s /)
EBY YARGHESE

Srnl* fiwironmrnlol CrPineer

I,.

awt @?y
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JOGY SCARIA <jogyoffice@gmail.com>

REPORT OA 270 OF 2025
1 message

JOGY SCARIA <jogyoffice@gmail.com> 29 July 2025 at 19:33
To: lakshadweeppco@gmail.com, mscb.cpcb@nic.in, secy-moef@nic.in, secyship@nic.in, cgvc-
pers@indiancoastguard.nic.in, director@incois.gov.in

kindly find the attachment.

 Report OA 270-2025.pdf

With Warm Regards

From Chambers of:

Jogy Scaria
Advocate-On-Record
Chamber No.235, II Floor
Block 'D', Lawyers Chamber Block
Additional Building Block
Supreme Court of India
New Delhi-110001
M=0-9953001696
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